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(5) Discussion on the Reports of the 
Commissioner for Scheduled Castes 
and Scheduled Tribes for the years 
1962-6J and 1963-64 on a motion to 
be moved by the Deputy Minister of  
Social Welfare. 

(6) Consideration  and  passing  of— 

The Electricity (Supply) Amend-
ment BilL '1966, fes passed by Lok 
Sabha. 

The Railway Property (Unlawful 
Possession)   Bill,  1966. 

The Coal Mines Labour Welfare 
Fund Bill, 1966 as passed by Lok 
Sabha. 

I may also inform the House that a 
discussion on the devaluation of the rupee by 
the Government on a motion to be moved by 
Shri B-hupesh Gupta will be prtjvided on 
Monday, the 8th August, 1966. 

SHRI BANKA BEHARY DAS (Orissa): 
You very well know that all sections of the 
House are very much anxious about a 
discussion concerning the Report of the 
Monopolies Enquiry Commission and also the 
Report of the Managing Agency Committee. I 
would request you and the Leader of the 
House to find time if not in the coming week 
in the week after that, so that these two 
valuable Reports may be discussed in the 
House. I have nothing to say but I would only 
earnestly request that there should be a 
discussion on these valuable Reports. Also if 
the Report of the Education Commission is 
placed on the Table of the House, I would 
request that that also should be discussed. 

SHRI M. C. CHAGLA : I will convey the first 
suggestion to my colleague the Law Minuter 
who is dealing with the Monopolies Enquiry 
Commission and the Managing Agency 
Committee. As regards the Report of the 
Education Commission I hope to place a copy 
of it on the Table of this House as soon as it is 
printed. As the House knows, it is a very 
voluminous Report and I hope to get the 
Report from the Press some time next week. 
As soon is ready I will place it on the Table of 
the House. I do not know whether we 
■■'■■ill  have time  for discussing the  Report 

but if time can be found I am in the hands of 
the House. But I am very much doubtful 
because there is so much legisla tive work thai 
is deferred from the last session. I do not think 
we will be able to find time for a discussion of 
the Education Commission's Report but if 
time can be found I am in th; hand, of the 
House. 

RESOLUTION  K£   APPOINTMENT 01 A  
COMMITTEE TO CONTROL PRICE 

LINE AND TO REGULATE DISTRIBU 
TION  OF  ESSENTIAL  COMMODITIES 

SHKi  M.  M. DHARIA (Maharashtra) 
Sir,   I  move  the following Resolution : 

"Having regard to the existing abnormal 
prices of the essential articles and com 
modities, this House is of opinion that 
Government should— 

I 1) take immediate, stern and deterrent 
steps to bring down the prices; and 

(2) appoint in consultation with the State 
Governments, a permanent; 
highpower Committee to effectively 
control the price line and to regulate 
the distribution of the essential 
articles and commodities throughout 
the country." 

Sir, while moving this Resolution, I would 
like to confess that I am not happy I am 
indeed most distressed to move a Resolution 
of this type. However, I feel that I shall be 
failing in my duty if I do not utilis'e this 
opportunity to express the feelings of the 
people, the common man in the street. So 
when I got the notice from the office I decided 
without hesitation to voice the agonies of the 
people. 

Sir, we shall be completing 19 years of our 
sacred independence just after a fortnight on the 
15th August. During that period of 19 years we 
have been forced to face calamities after-
calamities. The . day we became free our 
problems started, poverty, illiteracy, 
unemployment, disease, backwardness in 
agriculture and industry,   social   inequalities,   
flow   of  refugees 
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and what not. Every problem was as vast as 
the Himalayas. They followed each other and 
many times together Lke an avalanche of 
difficulties. I am aware (hat during the last 19 
years our newly-born freedom and democracy 
have stood like a rock and we have been 
bravely facing the problems knowing no 
magnitude. There are several achievements to 
our credit and we are all proud of them. Our 
progress and prosperity in various spheres has 
no comparison. No country in the world which 
had newly won freedom has been able to 
create the history that this country of ours has 
created during the past 19 years and that too in 
a most democratic and decent way. 

[THE DEPUTY CHAIRMAN in the Chair.] 

In spite of all the glorious progress, when I 
think of the common man, with due respect I 
am obliged to say, Madam, that my head bows 
down in grief and sorrow. With all our efforts 
we shall have to concede that the common 
man of this country has not been able to share 
the fruits of our prosperity. There are more 
than 50 per cent, of our people, nearly 25 
crores, whose per capita income is less than 
fifty paise per day. Out of these 25 crores 
nearly ten crores of our brothers and sisters are 
such whose per capita income is less than 30 
paise per day. The rich are growing richer but 
the poor has no protection. Stagnation in 
poverty, I believe, Madam, is one of the most 
distressing and fundamental phenomena of the 
day. At one end when the poverty has been 
stagnated and when the dearness allowances 
have failed to neutralise the constant rise in 
prices, it will be interesting to note how the 
prices have arisen. I am, Madam, referring to 
the Indian Labour Journal of April 1966 and 
we will see how they have gone up. Taking 
1949 as the base year with 100 in 1950 the 
general index rose to 101 and in December 
1965 it was 173. In February 1966 it rose to 
174. So far as food index is concerned from 
101 it has pone to 177 If we refer to the 
general index of all commodities converted to 
old base year ended August 1939 as 100, in 
1953 the average was 401-9. In December, 
1965 the average was 645-5. So, if the base is 
taken as 100 in 1939,   it has gone up 

to 645-5 by the end of December, 1965. If in 
1939 the base is taken to be 100. the general 
price index of all commodities is 607-8 in 
January, 1965 and 643-2 in January, 1966. 
Thus it is clear that since 1939 the prices have 
gone up more than 640 per cent. 

If we refer to the international wholesale 
price level, we find that during the last decade 
the price level of our country is one of the 
highest. The rise in the wholesale price level 
during the last decade in some countries is as 
follows :— 

The consume^ price index, industrial raw 

material index and intermediate products 
index have moved up even sharply during this 
period. If we refer to the rise in prices during 
the last two years, we find the same thing. The 
Economic Survey for 1965-66 gives at page 
32 the index number of wholesale prices as 
follows:— 
(Index number of wholesale prices—base 

1952-53 : 100) 

 
This  is  the position  with  regard  to  the last 
twenty months. 

Besides the sermons which I get every day 
from my wife, I have discussed this matter 
with several friends, workers, retail 
shopkeepers and the people at large. You may 
go anywhere, to any part of the country. There 
is only one voice, there is only one demand 
and there is only one request from the 
common man. J-et anybody rule and do what 
they like, but please see that the essential 
commodities and articles are available at 
reasonable prices. The present prices are 
exorbitant. We cannot make both ends meet 
even with the loans that we raise. I have seen 
with my own 
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eyes wage slips of some of the factory wor-
kers, whose pay is from Rs. 150/- to Rs. 200/-. 
Nearly 60 to 70 per cent of the amount is 
already deducted against the advances which 
they have already taken. The balance amount 
of pay is exhausted before the 10th of every 
month. My vocabulary is too short to describe 
the agony, the unhappy days they lead during 
the rest of the month. The needs of the 
common nna are quiet simple. They are 
neither luxuries nor can they afford to lead a 
luxurious life. Nor do they feel that so many 
luxuries have become essentials in their life. 
Never have they advocated that without the 
luxuries their efficiency is impaired. Their 
notions of essentials and necessities of life are 
as simple as they are. I would like to clarify 
what is meant by essential articles and 
commodities. According to me they are :— 

(i) Foodgrains, cereals and pulses; 
(ii) Edible oils and vanaspati oils; 

(iii) Milk and its bye-products; 
(iv) Vegetables; 
(v) Egg, mutton, chicken and fish; 
(vi) Clothing; 

(vii) Medicine; 
(viii) Housing accommodation; 

(ix) Books; 

(x) Sugar, tea and coffee; 
(xi) Soap; blades; 
(xii) Cycle tubes and tyres; 

(xiii) Exercise books, papers, ink, pencils, 
etc. 

(xiv) Utensils, and 
fxv) Cheap transport for the working 

Class. 

These are the essential commodities, arti-
cles and requirements of the common man 
according to me. We shall have to revise this 
in the case of agricultural producers. For an 
agriculturist implements, seeds, pesticides, 
fertilisers, manures, pumps, engines, water 
supply at cheap rates, light diesel oil. cement, 
corrugated sheets, credit and marketing 
facilities are, again, his essentia! requirements 
and they shall have to be provided without 
causing him any harassment. 

During these years we have failed to control 
the price-line of the essential articles and 
commodities. The monopolist, the blackntar-
keteers, the hoarders and such other antisocial 
and anti-national elements in our country have 
taken advantage of the situa-ation at the cost of 
the people and the country. The price of the 
rupee has dt facto fallen down both externally 
and internally. The essential articles which 
were available for one rupee in the years 1939-
49 now require Rs. 6-5, in order to purchase 
the same quality and quantity. In the 
international market the price of the rupee was 
lowered to a great extent and when we failed to 
restore that price, we had resort to devaluation 
of the rupee. Today is not the day to discuss 
devaluation. However, as the price had de facto 
gone down we had to devalue the rupee. There 
was no other alternative. And now we shall 
have to face its consequences as well. Since 
devaluation again prices have gone up. If this 
serious situation is not controlled and dealt 
with, by stern, strong and positive measures on 
a war footing, I am afraid the whole national 
economy will collapse within a very short 
period. We have to fight the war on both 
economic fronts, internal and external fronts. 
To me the challenge posed by our economy is 
as much serious as was posed by China and 
Pakistan, when they aggressed on our sacred 
motherland. It is in this context we shall have to 
consider the whole situation. In the light of 
these developments I would like to submit the 
following suggestions to the hon. Minister and 
to this House. W* are one nation. Let us look 
at our country as one country. The creation of 
artificial food zones has not only affected the 
interests of the consumers and producers. This 
p61icy has adversely affected the integrity and 
solidarity of our country. Let us create an 
atmosphere in this country whereby every 
person, the common man, would feel that this 
is one country. What was the pictw* during the 
recent past ? The price of wheat in Punjab and 
Delhi areas was Rs. 50 to Rs. 60 per quintal, 
while in Gujarat, Maharashtra and other States 
it was more than Rs. 150/- per quintal. The 
price of rice in Andhra and Madras was Rs. 50 
to Rs. 60 per quintal, whereas in Maharashtra, 
Gujarat and other areas it was more than Rs. 
250/- pec quintal. The price of groundnut oil 
was Rs. 5.50 per kilo in the whole country, 
whereas in Gujarat it was only Rs. 2.50 per 



 

ISlui  M.  M.Dharia.] 
kilo. This inequality in prices in various parts 
of our country has, and must, upset the minds 
of all patriotic people. Whatever is produced 
in this country must belong to the whole 
country and along with the imported food and 
other articles, that must be equitably 
distributed in this country. If Kerala is 
producing the best cashewnuts to earn our 
foreign exchange, it is the duty of the country 
to look after the basic requirements of Kerala, 
including food and cereals. The same 
argument could be advanced in respect of 
every State. In order to maintain unity, 
integrity and solidarity and to create a new 
fervour of patriotism. I would appeal to 
abolish these unnatural food /ones without any 
delay. 

My second suggestion is that procurement 
of all essential articles and commodities 
bhould be done by the Government. Food-
grains, pulses, edible oils, cement, light diesel 
oil, engines, pumps, tyres and tubes of cycles 
and such other essential articles and 
commodities should be procured by the 
Central and State Governments, and they 
should be distributed throughout the country 
at scheduled prices. 

Thirdly, the open lands within and nearby 
urban areas should be immediately requisi-
tioned and their prices should be sealed. In 
stome cities the price of the land is much 
more than the huge buildings already standing 
on those pieces of land. 

My fourth suggestion is that direct link 
between the producer and the consumer 
should be established. The Dalals, the mid-
dlemen, who have muddled our economy 
should have no existence in our socialist 
economy. 

Fifthly, wholesale trade, hedging, hoarding 
and forward market of the essential at tides, 
foodgrains and other necessary commodities 
must be immediately banned. No loans should 
be advanced through banks for these 
purposes. Firm hold of a few monopolists on 
our banking system is one of the causes for 
the rise in prices and for disturbing our 
economy. If ft is not possible to nationalise 
the banking system in this country at this 
stage. I would suggest that at least strict 
restrictions should be imposed an their 
activities. 

Madam, I am handicapped for want of time 
to offer my criticism on our imports 

and exports. To obtain a permit and a quota of 
imports has become a matter ot privilege and 
of great fortune. Though the imports are made 
under the name of manufacture, the indents 
are being sold in the open market at an 
exorbitant high price. This must not be 
tolerated. I would like to urge that the foreign 
trade is essential arti cles and commodities 
should be taken over imemdiately by the 
Central Government. 

My seventh,   subs ; about di« 
tion. Madam. 1 need not mention the defects in 
our distribution system. They are well known. 
We shall have to erect a. perfect chain from 
procurement to distribution. A network of 
consumer co-operatives is necessary for the 
job. Till such network is erected we should 
distribute these things through (I) consumer 
co-operatives; (2) Gram Panchayats; (3) retail 
traders, of course licensed retail traders. It will 
be neither fair DOT proper to blame the whole 
mercantile community. For the black deeds of 
a few we should not penalise all. Till the time 
the consumer co-operatives reach every village 
we should utilise this channel with due 
vigilance. (4) Co-opcrauon of big factories and 
establishments like the Railways, transport 
undertakings, Post and Telegraph officers, etc., 
should be taken for the distribution of essential 
articles. (5) Local advisory bodies of 
prominent citizens belonging to all parties 
should be created to guide and advise retail 
shops in those areas. (6) Department Stores 
should be started in big cities. I must 
congratulate the Government for their prompt 
action in starting the Deparment Stores in New 
Delhi. ( feel that their utility in maintaining 
prices tot be questioned. (7) Stem measures 
and deterrent punishment—Madam, I need not 
speak on the effect of the stern mea sures. The 
action taken by the Governor of Punpab is 
quite "eloquent. Government must take 
immediate and stern action against anti-social 
elements who want tit loot the common man in 
the country for their own  selfish  desires. 

Madam, I would like to propose that the 
present lengthy procedure and mild punish 
ment 
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SHRL M. M. DHARIA : Madam. I ivould like 
to propose that the present length} procedure 
and mild punishment should be amended. In 
these eases summary trials and b punishment 
should be provided by making necessary 
changes in the existing law without any delay. 
Cancellation of licences and forfeiture of all 
their property should accompany the 
punishment. Whoever is punished, his 
property should be forfeited and his licence 
should be cancelled. Mobile courts should be 
set up to take cognisance and try such cases. 
Under the name and protection of the 
fundamental rights let not these anti-social 
elements tarnish our valued democracy. We 
cannot forget the social and economic equality 
which is inherent in our democratic and 
certainly in the concept of our democratic 
socialism. 

Madam, devaluation has caused great 
concern to everybody. 1 am equally concerned 
by the devaluation of our rupee. However, I 
am more concerned with the devaluation of 
our nation character. I am more concerned 
with the devaluation of our administration. 
Our evaluation on these fronts, our national 
character and our administration,  will go a 
long way in evaluating 

t[   ]  Hindi transliteration. 

our devalued rupee of which we are now 
ooncerned. 

Madam, along with the procurement and 
distribution we shall have to channelise all our 
energy in more and more production. Both 
industrial and agricultural production on an 
intensive scale is the need of the day. I would 
like to emphasize today that in case we invest 
about Rs. 1,000 crores more in agriculture in 
the Fourth Five Year Plan than has been 
envisaged by the Government. 1 have no 
doubt that it will earn much more foreign 
exchange than what we have been thinking of 
today. If 1 am to give some illustrations, 1 can 
tell you. Madam that France is a country which 
exports butter to the tune of Rs. 100 crores per 
year. The U.S.A. exports soyabeans to the tune 
of Rs. 450 crores and it exports agricultural 
products to the tune of Rs. 3,000 crores. Why 
should not we try on those lines ? 

We shall have to stop the present speed of 
growth in our populatiqn. Wc have been 
adding 33,000 new faces to the country of 
ours per day. and alone with 3 3,000 new 
faces we have been adding 33,000 new 
problems to this country. I would sugges! 
harsh measures to curb this growth. Madam. 1 
am of the opinion that to have more than three 
children per couple should be prohibited by 
law. The Bigamous Marriages Act lid be made 
applicable to all to whatever religion they may 
belong. It should be made applicable to all 
irrespective of their caste and creed. Madam, 
economic sanction should be used in order to 
check this growth in population. More and 
more family planning centres should be 
opened in various areas. Even the private 
practising doctors should be given all 
opportunities to see that we can have their 
help towards curbing this  growth in  
population. 

Madam. 1 would now like to refer to our 
austerity measures. Let us not forget the 
preaching of our leaders like Tilak and 
Gandhiji : Swadeshi and austerity should be 
our 'mantra' or guiding principle. I would like 
to point out what we have done during the last 
fifteen years. Let us take a survey of it. We 
find that the per capita income in this country 
which was Rs. 247.5 in 1950-51 rose to Rs. 
317 in 1964-65. There was an increase of 28 
per cent, in our per capita income.   So far as 
our national out- 
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1950-51 to 1964-65 there is an increase of 70 per 
cent. So far as our expenditure is concerned, the 
expenses of the Union Government and also of the 
State Governments in the year 1950-51 were Rs. 
731 crores; in 1964-65 the expenses were Rs. 4,878 
crores. So, there is that rise of ,567 per cent. I need 
not say where this will lead to. Let vis put an end to 
this reverse process which will ruin us. I have 
submitted my proposal for a high-power Committee 
in my resolution. My demand is based on '.wo 
reports. One report is of the Committee appointed 
under the Chairmanship of Mr. Aroka Mehta. 

THE DEPUTY CHAIRMAN : Your time is 
over.   Thirty minutes are given. 

SHRI M. M. DHARIA : I have still five minutes. 
I started at 12.05 but in the mean time some other 
issues were raised. To explain this Resolution of 
mine, I wrote down the speech so that all points 
should be covered. 

I am referring to the Report of the Foodgrains 
Enquiry Committee of which Mr. Asoka Mehta, our 
Planning Minister, was the Chairman. In 
conclusion, they have said on page 133 : 

"It is for that reason that we have emphasised 
the need for price stabilisation, control over trade 
of foodgrains and its progressive socialisation. 
Our recommendations when implemented, will 
materially reduce the fluctuations in prices and 
attendant hardships caused both to the producers 
and the consumers." 

Then there was a discussion on behalf of the 
National Council of Applied Economic Research. 
They have issued :t gist of their discussion of price 
policy and economic growth. On page 49 they say 
:— 

"The level and structure of prices is the 
outcome of a number of decisions taken by the 
public authority, private bodies and consumers in 
the pursuit of their aims. As the plan coordinates 
the public and private decisions, the price policy 
becomes "an integral part of overall economic 
policy. In order to suggest consistent price policy 
taking into account all the aspects of national 
economic and 

social activities,   we recommend the es-
tablishment of a National Price Stabilisa-i Hoard. 

This Board shall be charged with the task of (a) 
suggesting a suitable agricultural price policy, (b) 
industrial price policy and wage policy for a five-
year pe riod taking into account the special con 
diiions in the various industries, and (c) 
suggesting suitable administrative, monetary, 
fiscal and commercial measures needed for 
implementing the prescribed price policy. 

It may be asked why a Board of this kind is 
necessary when we have already the Food 
Corporation, Agricultural Price Commission, 
Tariff Commission, Wage Boards and so on. The 
answer is that each one of these organisations has 
only limited purposes." 

I will not go through the whole of it because my 
time is fast running out. 

« 
Through this Resolution, I have proposed to the 

Government the appointment of a permanent high-
power Committee. According to their own policy, 
they shall have to take follow-up steps if we want to 
face the consequences of devaluation. My Reso-
lution is one of the follow-up steps. The suggestions 
that I have made are definitely in pursuit of the 
policy of the Government and also in furtherance of 
the genuine demand of the people and, therefore, I 
will appeal to the House and also to the Government 
to consider this Resolution. I thank you for giving 
me this opportunity and request hon. Members that 
they should kindly approve and pass this Resolution. 

The question was proposed. 
SHRI CHITTA BASU    (West Bengal) Madam,   

I move : 

1. "That in line -. after the wore! 
'commodities' the words and their continued 
upward trend' be inserted." 

2. "That in line 3 of sub-paragraph (2) for the 
word 'regulate' the word 'ensure' be substituted." 

3. "That at the end of the Resolution, 
r the words 'throughout the country' 

the words 'at reasonably cheap prices by 
increasing the pace of socialisation of trade' be 
added." 
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SHRI SUNDAR   SINGH   BHANDARI 
(Rajasthan):    Madam,   I move : 

4. 'That at the end of the Resolution 
the following be added, namely :— 

'(3) take immediate and concrete steps 
to make the essential articles and 
commodities available to general public; 

(4) make available at cheap prices the 
essential articles to the Government 
employees and the organised regional 
labour till their income is not increased in 
proportion to the rise in prices; and 

(5) give every assistance to agricul-
ture and decentralised industries in order 
to give priority to the production of 
consumer goods'." 

SHRI BANKA BEHARY DAS (Orissa); 
Madam, I move : 

5. "That for sub-paragraphs (1) and 
(2) the following be substituted, name 
ly :— 

'(1) fix the price of all essential com-
modities which affect the standard of 
iiving of the common man; 

(2) take stern and drastic steps 
against Ihe hoarders and profiteers; and 

(3) streamline the machinery of dis-
tribution and rationing of all essential 
commodities throughout the country in 
consultation with the State 
Governments'." 

SHRI P. S. PAXIL (Maharashtra): Madam,  
I move : 

6. "That in line 2 of sub-paragraph (1) 
after the word 'prices' the words 'to the 

level prevailing in the year 1955' be 
inserted." 

The questions were proposed. 

SHRI DAHYABHAI V. PATEL (Gujarat) : 
Madam, the Mover of this Resolution has 
done well in focussing the attention of the 
House to a very serious? situation that (he? 
country  finds itself in today.    In his 

speech, he rambled over a large number of 
subjects which, naturally, not ge'.ting all the 
time that he got, I will not be able to deal 
with. The rise in prices of commodities is 
abnormal and now difficult it is for everybody 
like himself, a married man, with arguments 
with his wife must be the common experience 
of everybody and those who have no wives 
must be feeling the pinch when they have to 
deal with their servants every day. 

SHRI CHANDRA SHEKHAR : A very 
bad alternative. 

SHRI DAHYABHAI V.  PATEL:   But 
let us recognise the fact that all these are the 
results of the wrong policies adopted by my 
friends on the opposite Benches in the last 18 
years. This is what 18 years of Nehru's 
planning has given us for forsaking the ideas 
of Gandhiji to whom he also referred, for 
forsaking the good idea of building up our 
economy right from the village level. You 
cannot ignore the rules of ordinary economics, 
the rules of common-sense. Prices will go 
down only where there is higher production. If 
it is agricultural production, unless your 
production per acre goes up, the prices of 
agricultural commodities will not come down, 
because they must be in larger supply. If it is 
the factory, how is it that in this country we 
produce the least per man-hour ? And when 
we have spent crores of rupees in establishing 
machine-building factories, is it not true that 
50 per cent, of the capacity of our machines, 
of our factories, is idle today,: Take the case 
of the Bhopal factory. I can give numerous 
examples. 

SHRT M. C. SHAH (Gujarat) :    What 
happened ? 

SHRI DAHYABHAI V. PATEL : Basi-
cally these factories are not being run to full 
capacity and unless you run the factories to 
full capacity, you cannot bring the prices 
down. If every man in his place gives his full 
day's work and if there is no slowing down or 
stoppage of work as, for instance, you find in 
the Air Lines Corporation and everywhere, 
only then can you get efficiency and only 
when you get efficiency you can get reduction 
in prices. 

Madam, all said and done, we are a demo-
cracy.   We cannot control prices as they do 
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in Russia. It is possible that a pair of shoes 
that is sold in Russia for Rs. 150 can be sold 
for one rupee by a fiat, if they want to do it. 
Can we do it ? We have decided that we are 
going to be a democratic country and I hope 
that, in spite of all that the Government is 
doing, we will continue to stay so. Under 
these circumstances, can our life be 
regimented in this way, ignoring all the 
normal rules of economics ? 

Madam, 1 was trying to glance through ihe 
Economic Survey, a little booklet, a very 
useful booklet, supplied by the Government of 
India. As I read it carefully, I was wondering 
whether it was slupplied by the Government 
of India or whether it was a publication of my 
party, the Swantantra Party. Basically, the 
facts that we have been advocating the 
principles that we have been saying, have 
been brought out by facts and figures, without 
saying the very words. 

One of the most eminent economists of our 
time, Prof. Shenoy, has been pointing out and 
Shri Rajagopalachari has been for the last 18 
years, particularly for the last five years, 
pointing out to the Government that what is 
wrong is wrong with their planning. In the 
same period during which ihe prices have been 
going up, let me point out once again—1 have 
talked about this in this House before—how 
the prices have been behaving in the two little 
countries near us, one is Israel and the other is 
Taiwan. How is it that they are able to give 
ample food at low prices ? It is because they 
produce more. And it was very wrong of our 
Government not to have taken the advice and 
help that both these countries had offered in a 
most friendly manner. How is it that a little 
island like that is able to make the production 
of rice three times, four times or five times ? 
And our production per acre is stagnant, it is at 
the very figure where it was. There is basically 
something wrong with our planning and unless 
a radical change is made in our outlook, unless 
practical steps are taken, there will be no 
improvement in the situation. Even the late 
Prime Minister, Jawaharlal Nehru, himself 
said, if we fail on the agricultural front, where 
will be our plans ? What he said has come 
prophetically true. Where are our Plans today 
? It is so because we have failed on the 
agricultural front. Madam, I am no great 
enthusiast like some 

people in this House about family planning. I 
am more a believer in what Gandhiji taught us 
years ago. 

SHRI ABID ATI  (Maharashtra)     Only 
for this much. 

SHRI DAHYABHAI V. PATEL Self-
restraint is much better than artificial control. 
But I am not against people, who do not feel 
like that, for adopting such methods. That is 
not the only remedy. By only controlling birth 
we are not going to bring about the 
millennium, as some people seem to think. We 
have a large population already. It may be that 
it is worth while to control it. I am not in 
disagreement with the idea. But only a few 
days ago we had a debate in this House and 
we saw how divergent the opinion was in this 
House. S< just that is not going to solve the 
problem. The problem basically is of 
increasing pro duction of things that we are 
short in. If we are short in food, we have to 
think of how to increase our food. How do we 
increase the production of food per acre ? That 
is the problem before us. I do not know 
whether we are trying to tackle the problem. 

SHRI G. H.   VALIMOHMED  MOMIN 
(Gujarat) : What are your suggestions? 

SHRI D\HYABHAI V. PATEL : I will tell 
you my experience rather than my sug-
gestions. A few months back there was a 
meeting of the E.C.A.F.E. in this city of Delhi 
and Taiwan being a member was able to send 
its delegates. Some of them were their 
Ministers, Minister of Foreign Affairs, 
Minister of Economics and so on. I suggested 
to the Food Minister to kindly meet those 
people and understand from them. It was with 
difficulty that a few years ago I was able to get 
the blanket ban on litem -ture from Taiwan 
removed, and I was abl to present a copy of a 
book on food production in Taiwan to Mr. 
Subramaniam. As a result of that the Minister 
agreed to meet them. But he said that he 
would not meet him in his capacity as Food 
Minister but be would meet them in the 
capacity of the President, Farmers of the 
Tonnage Club. He did meet them. On that 
occasion i token presentation of Taiwan rice 
seed wax made to him. It was a token of a 
promiue of 100 tonnes of Taiwan rice Steed 
free to this country. That gentleman wrote a 
letter of thanks to the Minister for seeing him 
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and wanted us to tell them the form and the 
variety of the seed we want. For two months. 
Madam, he got no reply from our 
Government. That is how our Food 
Department looks at our food problem. Then 
they gave a telegram to him and a telegram to 
me, and when I reminded the Food Minister of 
this telegram, he said, "Yes, in the office of 
the Tonnage Club there \vas some mistake. 
They have mismanaged matter and 1 am 
arranging to send a telegram". The telegram 
was sent last month. 1 hope the shipment 
comes in time for this paddy season and we 
get the supply of a variety of seed that matures 
in 2i months which is perhaps the shortest time 
and which produces the largest crop. 

Madam, this seed we accepted because the 
Rice Research Station in the Philippine said 
that this is the best rice grown after extensive 
research. Madam, 1 may also point out that 
this Rice Research Station was offered to this 
country by the Rockefeller Foundation and 
because of our needs and our shortage of food 
the Rockefeller Foundation offered it free. 
The late Prime Minister, Pandit lawaharlal 
Nehru, said that we had enough rice in our 
country and so we did not want it. So it went 
to the Philippines. So we have taken that 
knowledge indirectly from the Philippines. 
Madam, what I am trying to point out is that 
we are going about our business in the wrong 
way. 

Then, we have been debating in this House 
about artificial food zones. I am very glad my 
friend, Mr. Dharia, said that this was 
nonsense. We are one country and we should 
behave as such, I hope they do that. I only 
want to remind Mr. Dharia of one thing. 
When there was shortage of water last month 
particularly in the city of Bombay, it was 
suggested that the city of Bombay should be 
evacuated and the schools and colleges must 
be closed and that non-Maharashtrians must 
be made to leave Bombay first. 

SHRI ABID AL1 : He was a mad man. 
Why refer to him ? 

SHRI DAHYABHAI V. PATEL :   I am 
pointing out the atmosphere that has been 
created by the 18 years of Congress regime. 
You have taken the country absolutely the 
wrong way and to ruination. It is not only the 
devaluation of the currency, as he very rightly 
said,   we have devalued man. 

we have devalued human character and that is 
why we find ourselves in this state. What we 
doing to improve it ? Are We doing anything ? 
Mr. Dharia and his friends are very anxious 
for exemplar)' punishment for 
blackmarketeers. I am not against it. I am one 
with you. May 1 point out. Madam, that 
blaekrnarketing or the motive of profit is not a 
crime only when a small little trader does it. It 
is equally a crime, and more reprehensible 
when a Congress Minister does it. Have we 
not discussed in this House the avarice and the 
greed ol the Congress Ministers particularly 
when the elections come 7 You have still Mr. 
Biju I ' a tna ik  managing your elections in 
Orissa. It is a shame for any party to have such 
a man in its executive, to be an important man. 
I do not want to name people. There are 
several others against whom very serious 
charges have been made. If the Congrev-wants 
their angean stable under which they are 
silting to be cleaned, why do they not appoint 
a person like Shri Setalvad whom they have 
got in this House, or somebody else. Take his 
advice and let every one of them be screened 
and cleaned. Until you do that, all the talk of 
austerity and greater production is nonsense. 
How can you talk of austerity when all your 
Ministers want to move about in imported cars 
costing R.s one lakh.   Is that your idea of 
austerity V 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI M. 
SHAFI QURESHI) :   He said 'all". 

SHRI DAHYABHAI V. PATEL : Most of 
them. They would like but they do not get it. 
There also it requires pulls in the Ministry. 
Mr. Bhagat has to sanction it. 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI B. R. 
BHAGAT) : There are many who have 
refused  to take it. 

SHRI DAHYABHAI V. PATEL: I know 
these gestures. Prime Minister Nehru also 
made such a gesture but ultimately it was 
replaced. Similarly, we hear of the present 
Prime Minister also making such a gesture. I 
do not know how long that gesture is going to 
last. These are stunts. These stunts must be 
given up. We want real action. It is only real 
action that is going to put our economy into 
shape, not this type of stunts which take us 
nowhere. 
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(Shri Dahyabhai V. Patel.] 
Madam, talking of zones, in Saurash-tra 

there is plenty of groundnut. It is needed by 
everybody. But there is a ban. So it cannot be 
sold. There is a glut there. So what is to be 
exported or given to other States cannot be 
given. It has to be stored there. How long will 
it be stored ? We are going about the whole 
situation in a very, very wrong way. We make 
messes one after the other. Your Planning 
Commission is a Messing Commission 
because it is full of unpractical people. 
Madam, I wish to draw the attention of the 
House to. the letters exchanged between one 
of the eminent members of the Planning 
Commission, Mr. V. K. R. V. Rao, and Mr. 
Masani of the other House. I think those two 
letters clinch the issue which I would like the 
Members on the opposite side to study dis-
passionately, and I am sure they will also 
come to the same conclusion that I have come 
to, namely the present evils, high prices that 
we are suffering from are all because of the 
misdeeds of the Congress Party. The Congress 
Party has failed to take appropriate action in 
time. The Congress Party has gone absolutely 
the wrong way. Devaluation is a matter that 
we will discuss later but what has hurt us most 
is the devaluation of our character. We have 
spurned our friends. We have been trying to 
run after people who are not our friends, who 
have never stood by us in times of crisis. They 
are not happy to gee us grow strong, it is well 
known. They want us to remain weak and all 
that they are doing i.s that. One of the greatest 
frauds that this Government has been 
perpetrating on this country is the rupee 
payment fraud. We are told that this is rupee 
payment but nobody has told us that all the 
rupee payment agreements have a clause about 
the rupee of so much gold content. So by non-
alignment or whatever you call it, we gave 
respectability to Communism. By the fraud of 
the rupee payment we gave wherewithal to the 
Communist countries, particularly the satellite 
countries, to build up their trade by paying 40 
per cent more to them for all (he imports we 
got, for the credit we got. We pay them 11 
times of what we have contracted to pay them. 
With that 40 per cent, they were able to buy 
the hard currency which, if we had bought in a 
straightforward manner, our economy would 
have progressed in a straight forward manner. 
We are trying to do something underhand, 
some- 

thing deceitful. That deceit has recoiled on us, 
on the poor people of this country. These 
Ministers will be here to-day. Tomorrow they 
may not be here but the poor people of this 
country on whom these big, huge burdens 
have been placed, these foreign debts and the 
interest that we have to pay on these debts, 
will last until we are able to square them, If 
we meant to square them. if not, we will not 
be able to hold our heads erect before the 
nations of the world. I hope we will bear up 
with these and do it but if we want to do it, the 
steps in the right direction have to be taken 
fast and quickly. 

SHRI ABID ALI : Madam, it was very 
painful to hear what my friend, hon. member 
Shri Patel, has been just saying. The food 
difficulty is not a party difficulty. It is not an 
easy matter that it should be made a question 
of controversy for my friend to have his usual 
parrot-like phrases, to abuse the Congress 
Party and he went to the extent of what one 
man in Maharashtra said about the non-
Maharashtrians. Some time back a young lady 
was travelling on a bicycle somewhere in 
Madhya Pradesh and a mad man raped her. Of 
course the news was flashed all over the 
world. The man Was prosecuted and heavily 
sentenced. Condemnation voluntarily was 
there. Similarly if a mad man in Maharashtra 
says a thing of that kind that should be taken 
of that value and not to be quoted here as if 
some responsible Maharashtrian has said it. As 
a matter of fact, not only the Chief Minister of 
Maharashtra but others also, people in 
positions, have condemned it and that should 
be enough and satisfactory to everybody. Even 
without condemnation, no sensible person 
took it seriously because in this democratic 
country of ours, even people of that madness 
have to exist and should be tolerated. 

SHRI A. P. CHATTERJEE (West Bengal) . 
There are more 

SHRI ABID ALI ... and the hon Member 
may be in that category, I do not mind. It is>* 
a democratic country and our Government 
machinery in these matters at least is so 
honest and alert . 

SHRI DAHYABH \I V. PATEL :   Very 
honest. 

SHRI ABID ALI : Whatever may be the 
correct position of economics and allied 
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subjects, correct statistics are produced. My 
friend was mentioning about Israel and 
Taiwan. He does not realise that he is a citizen 
of India which produces not only one but two 
such countries every year. What is its 
population ? Somebody mentioned : 'Learn 
from the happenings in Sweden.' What is 
Sweden ? It is smaller than Bombay and 
Calcutta and see the amount of dollars that are 
contributed by the 'U.S.A. to Israel and 
Taiwan per capita. As compared to the aid 
which these countries are receiving, compare 
the per capita aid which we ore getting from 
foreign countries all-told. It does not come to 
even 10 per cent, per capita. 

SHRI DAHYABHAI V. PATEL :  It is 
not the quantum but it is the manner in which 
we use it. 

SHRI ABID ALT : Of course it is the 
manner but then plenty of foreign exchange is 
available for these countries to stiengthen their 
economy, to bring foreign implements, to 
bring also raw material and better their 
economic conditions. Capital goods are also 
going there. I have also been fortunate 
enough, like my friend, to visit some of these 
countries and to s'udy their economics.    Of 
courste, I envy them. 

SHRI A. P. CHATTERJEE : Yoat study is 
inside out and outside in. 

SHRI ABID ALI : As much as I could see 
in Russia I have been able to see in other 
places also and I am sure my friend belonging 
to the Communist Party, when he goes to his 
Fatherland, may be able to study the inside of 
that country as well. So from that point of 
view this matter has to be judged so far as the 
arguments of Shri Patel are concerned. So far 
as we are concerned, we never hesitate to 
mention whenever it is necessary, the defect 
in the working of the Government 
Administration with the intention that we 
should improve and constructive suggestions 
are given. 

SHRI A. P. CHATTERJEE : You are 
supporting the Government? 

SHRI ABID ALI : Of course I support and 
we have the honour to do it and it will always 
deserve our support. Our Planning 
Commission, of course some of us feel,  could 
have done better in these years 

that it has been in existence and the planning 
should have been according to the re-
quirements and the necessities, first providing 
for  . 

SHRI     A.   P.    CHATTERJEE:      But 
you  ... 

SHRI ABID ALI : Madun, kindly be good 
enough to stop this running commentary. 

THH DEPUTY CHAIRMAN:    In any 
case it is one o'clock and we will rise for 
lunch. 

The House then adjourned for 
lunch  at one of the clock. 

The House reassembled after lunch at half-
past two of the clock, THE VICE-CHAIRMAN, 
(SHRlMVn TARA RAMACHANDRA SATHB) 
in the Chair. 

SHRI ABID ALI: Now with regard to the 
Resolution itself, Madam, it suggests that 
stern and deterrent steps should be taken so 
that the situation comes under control and it 
enables us to get essential commodities at fair 
prices. That of course I support and I am sure 
every hon. Member will support although I 
am not very much enamoured of these high-
powered committees because, firstly, these 
take a long time and much is not gained from 
their recommendations. What I wish, as the 
hon Member who has moved the Resolution 
has wished, is that the results should be forth-
coming immediately. Government has got 
enough of materials at its disposal, and 
resources as well to be effective in this matter 
and ensure that the people get their essential 
articles at reasonable prices. Now, firstly, 
bread. Madam Vice-Chairman, it is a very 
unfortunate position in this country at present 
that the cost of foodstuffs particularly has 
gone so high. Now, if a comparison is made 
with regard to the price of a kilo of bread loaf 
sold in a costly place like Geneva in 
Switzerland, or another place in the U.S.A., or 
the U.K. or elsewhere, it will be seen that 
there the price of a kilo of bread is' equivalent 
to half-an-hour's wage el a worker. Let us now 
consider the price of this kilo of bread in this 
country at present, not necessarily the bread 
got from 



 

IShri Abid AIL] ihe bakery, but even bread 
cooked at home. A kilo, of wheat in Delhi is 
available for 61 or 62 Paise and if bread is 
made of it, then it becomes more costly. At 
several places, still there are people who are 
getting about Rs. 2.50 a day. So the cost of a 
kilo of bread comes to the equivalent of wage 
for one-third of the hours of work I put in dur-
ing the day as a worker, and that is too high. 
Take the cost of foodstuffs in India. Including 
the peasants it comes to about 70 per cent of 
wage bill, whereas in foreign countries, 
although their standard of living and eating 
and everything is so high, it is about 20 to 25 
per cent. Now fbis is including the peasants so 
far 70 per cent is concerned. If only industrial 
workers, then it is about 50 per cent., and that 
is too much. I would beg of Government to 
kindly th ink  of a scheme to immediatly put a 
chain of bakeries or tandurs all over the 
cuuntry. So far I referred to the U.K. and the 
U.S.A. «nd Switzerland, like that. Now I come 
to the countries of the Middle East, poor 
countries like Iraq, the U.A.R., who were like 
us under British rule for long periods. There 
everywhere there are tandurs, every gali in 
Iraq or other Middle East coun-irics, in the 
U.A.R., in Iran. Everywhere, every gali, even 
a small gali has two or three tandurs, and they 
sell bread at the same rate as it is in more 
progressive coun-iries, available at very cheap 
prices. They make available a big bread to the 
equivalent of about 10 Paise—I am talking of 
the pre-devafuation period—and in plenty. 
That much quantity of bread we will not get 
here even for 50 Paise. That is the position 
there and here. So make cheap bread available. 
This rationing, this costly rationing is not 
serving the purpose. You cut on our electricity 
programmes. We ha^e lived and the world has 
lived without electricity for thousands of 
years; I do not know, maybe for millions of 
years, for very very long periods. But nobody 
can live without food even for a day. Of 
course it is good to have electricity. Utilise it 
for lift irrigation, small irrigation, etc. 
Although I do not want to go into details, the 
planning which is being done, of having so 
many things in a thali, four vegetables and two 
sweets, is no good. In planning they think of 
everything. Where is the question of having a 
thali with so many dishes ? Give us chutney 
and roti. That is enough. If you go to a shop 
selling shirts, there is a 

plastic  cover for it. If you go to a tnasahi 
shop, they will give it to you a plastic thaili 
When people go round these shops, when 
some foreigners who come here go round 
these shops, they feel it and remark that "your 
country is very prosperous." Yes, but you go a 
little away and see the Ihuggis and the people 
living there undergoing all sorts of trouble, the 
people there standing in a queue for one hour 
to have s wash after return from the latrine. Of 
course there are DO public latrines available 
in villages except the open fields serving that 
purpose, and there is no water available in 
town for such /Auggf-dweUers. So that is the 
kind of arrangement in this cuuntry, on the 
one hand these shops, and on the other these 
jkuggis.   This is the position, 

Now my request to Government is to kindly 
take this Resolution very seriously into 
consideration. Provide bread as much as people 
want it. In Iraq, if it is dates season, they will 
eat bread with dates. If ii is cucumber season, 
they will take the bread with cucumber. If it is 
salad season, the bread is eaten with salad. 
There is the other alternative also and of course 
those who have more money, they eat kabab 
and other things. But bread, bread, bread, there 
must be. What I was suggesting was that 
planning t'or so many things in a country with 
this economic position will not serve any 
purpose. Thatis with so many vegetables and 
other dishes will not see the light of day. As 
against that, have a limited programme of your 
own. This Planning Com , mission, 1 must 
submit rny feeling earnestly and sincerely, 
matters have come to this that this planning 
Commission lias completely failed here. It has 
not been possible for the Planning Commission 
to come to grips with the situation and feel 
what the country wants. Now such planning 
should be com pletely scrapped. There should 
be a holiday so far as this sort of planning is 
concerned Maybe some of our factories may be 
closed for some period. No matter. But food, 
food food; give food to the people. (Interrup-
tions) Anyway my feeling is that there can be 
no question of planning of this gigan tic nature, 
of this giantic value. 

THE VICE-CHAIRMAN (SHRIM ATI 
TARA RAMCHANDRA SATHE) : I am 
sorry to interrupt you. You have already taken  
six minutes.    Please wind up. 

SHRI ABID ALI: I am sorry. Just a couple 
of minutes more and I finish. 
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THE DEPUTY MINISTER IN TOE 
MINISTRY OF FINANCE {JSHRI L. N. 
MISHRA) : You do not mean the holiday as 
advocated by the Swatantra Party. You mean 
something else. 

SHRI AB1D All . I want the planning to be 
according to the basic need;.' and 
requirements of the country. The other 
superficial things can be taken care of at the 
proper time when everybody has got all that is 
necessary for mere existence, the basic needs, 
without which one cannot live oven for 11 
day. Other things may come later. 1 can live 
without a shave, without a blade and without 
so many other things which are predominantly 
being considered, things like more electricity, 
more railway lines, more doubling of railway 
lines and all rest of it. But nobody can live 
without food.    That is what I submit. 

Hen I am winding up. Madam. I am sorry I 
have taken so much time on this. Some other 
essential things have been left out   Anyway I 
should conclude. 

SHRI AKBAR ALI KHAN (Andhra Pra-
desh) :    Bread is most essential. 

SHRI B ANKA BEHARY DAS : Madam 
Vice-Chairman, the way the economic policy 
<>f the country has been managed since inde-
pendence, particularly over the last fifteen 
years at the beginning of which we launched 
on our programme of planned development, it 
has led us to the precipitous abyss of 
economic collapse, and no amount of eco-
nomic and financial palliative like devaluation 
is going to lead us to our cherished goal. The 
difficulties that came up from time to lime 
in'our chartered path of so-called progress 
were falsely pictured as difficulties resulting 
from surmounting the hump on the path of 
planned development, beyond which shines 
the bright sun of an affluent society. (Tie 
rulers tried to commit deceit and fraud on 
everybody giving a hope for the future like 
every Shylock in Indian society who professes 
the virtues of the other world while trying to 
suck the blood of his neighbours every minute 
of his life. Mr. Iengar, the former Governor of 
the Reserve Bank of India, was absolutely 
correct when he said that—to quote his 
words— 

"In our country there has hitherto been a 
tendency for people in authority sum- 

marily to dismiss opinions which do not 
conform to Qfficial doctrine." 

The greatest of the many ghosts in the 
economic field that have been awaken because 
of our i'aulty planning is the spiralling prices. 
A stagnant economy, an agricultural sector 
which moves often in the reverse gear, an 
industrial sector which moves with jerks till it 
came to a stop in the last quarter of the last 
financial year, a rate of growth in the national 
income which takes a down ward trend in the 
graph of economic progress, a spiralling price 
which competes with the skyrocketing multi-
storeyed houses of Delhi built with planned 
money, a society that exhibits its nudity by 
widening the dis parity between the abysmal 
poverty and exorbitant richness, an adverse 
trade balance which leads us to the meeting of 
the minds with aligned countries like USA and 
the USSR, a currency the sine qua mm of eco-
nomic stability and a medium of exchange 
devalued under the pressure of the World Bank 
and the USA, this is the picture of Indian 
society today. This is the economic health of 
the country. Instead of diagnosing the root of 
the economic malady, all the blame is being 
put on the population growth. Every 
developing country of Asia is facing this 
problem, but they have much higher growth in 
their economy without resorting to planning 
even. Like different Ministers trying to find a 
scapegoat for devaluation in order not to 
shoulder the responsibility for the decision and 
its implications, they want to find in population 
growth or in the climate a scapegoat for their 
utter failure and incompetency in managing the 
economy of the country. 

According to a study of the Economic and 
Scientific Research Institute, the rate of 
growth of the Indian economy is the lowest in 
Asia.   To quote their words : 

"With the sole exception of Indonesia, 
India finds herself at the lowest rung of the 
ladder of economic performance in Asia, 
not only in overall terms, but in each 
sector". 

The Finance Minister has recently admitted 
that the general price level in India has risen 
by 80 per cent during the last decade covering 
the Second and Third Plans. In the Second 
Plan alone the Prices rose by 35 per cent.   
They rose further by S3W6 in the 
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Third Plan. The average' index tor all 
commodities with 1952-53 as the base year, 
rose to 124.8 in 1960-61, ihe final year of the 
Second Plan, and to 165 in 1965-66, the 
closing year of the Third Plan. It was 172.3 in 
March 1966. But the combined index for food 
articles' alone, shows a rise of 12 per cent in 
1965-66 and 47 per cent during the entire 
Third Plan period and 86 per cent over the last 
icn years. 

Madam, in this connection, I may be 
permitted to quote a few figures comparing our 
economy with the economy of Pakistan which 
had not resorted to planning. According to the 
international reports with 1958 as the basis, 
taking 1958 as the base year, the wholesale 
price in India in 1965 stood at 146, in 1966 
January at 153 and in March 1966 at 155. But 
in Pakistan the wholesale price with index 100 
for 1958, was only 118 in 1964, and 120 in 
1965. I am not comparing with the figures of 
other countries. But in the USA the wholesale 
price in 1958 was 100 and it was 100 up to 
1964 and there was only a slight rise in 1965 
and 1966 and it had come to 104. But during 
this period the index number of hourly 
earnings of wages there of the labourers came 
up to 127. Similarly in England also, with 100 
as the figure of 1958 the price rise was only up 
to 118 in January 1966 whereas the weekly 
rates of wages of the workers there registered 
an increase up to 133. That means that in the 
USA and England the real income or wages 
went up substantially in spite of the fact that 
there was a slight rise in the price levels. 

Instead of disciplining the economy by 
slopping deficit financing, eliminating wast-
age and corruption, reducing non-develop-
mental expenditure, enforcing strict control 
over the distributing machinery, taking strong 
measures against the hoarders and profiteers, 
doing away with the monopolies in the 
economic sphere which is the main cause of 
these restrictive trade practices, as has been 
recommended by the Monopoly Commission, 
nationalising the credit institutions of the 
country, including banking, the Government 
of India reversed the whole economic process 
of the country and surrendered inch by inch 
before the industrialists and traders inside the 
country and foreign powers and foreign 
finance outside.    The 

socialist philos'ophy was given a decent burial 
and in its place rose an economic edifice 
which started to get inspiration from the 
outmoded ideas of free enterprise and 
decontrol which are the very antithesis of our 
philosophy of this underdeveloped country. 

To maintain our show of grandiose plan 
which pushed up the wholesale price by 38 
per cent and foodgrain price by 50 per cent 
during the Third Plan, we resorted to deficit 
financing to the extent of about Rs. 1,200 
crores. Only in the last year of the Plan we 
resorted to deficit financing to the extent of 
Rs. 500 crores, which is practically equal to 
the total deficit financing resorted to during 
the entire first Five Year Plan period. The 
banking institutions of the country also did not 
lag behind and they resorted to unrestricted 
credit in spite of the so-called restrictions of 
the Reserve Bank. In the words of Mr. Daheja, 
the Chairman of the State Bank of India—r 

"We overshot the target of money supply 
at a time when we failed to reach the target 
in the increase of real production." 

Tlie impact of excise duty and the sales tax 
has also substantially contributed to this price 
rise. Excise duty alone has pushed up the price 
of essential manufactured commodities from 
30 per cent to 36 per cent. The excise duty has 
mounted from Rs. 67.5 crores in 1951-52 to as 
much as Rs. 1,022 crores according to the 
Budget estimates of 1966-67. The general 
sales tax imposed by various States has gone 
up from Rs. 54.4 crores' in 1951-52 to Rs. 
287.3 crores in 1965-66. 

The example of cotton cloth will prove my 
contention. In the case of cotton cloth (mill 
sector) excise duty accounts for about 11 per 
cent of the cost of production in respect of 
coarse cloth and 18 per cent for medium and 
39 per cent in respect of superfine cloth. 

The avaricious nature of the Indian busi-
nessman also greatly contributed to this price, 
rise. Even in the matter of essential 
commodities, taking advantage of the bad 
working of rationing and control system, the 
industrialists carried on a raging campaign 
against restriction and have also succeeded in 
achieving the lifting of control. 
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Then they take advantage of scarcity economy 
and push up the pri:e. That has been Ihe 
history of all essential commodities including 
sugar, cloth, oil and cement. 

Therefore, in the matter of abnormal price 
rise, the Government and the business 
community are always hand in glove. That is 
why the Monopoly Enquiry Commission's 
Report which exposes the restrictive trade 
practices of the business community is being 
treated lightly. 

Though I have little faith in the Gov-
ernment taking any effective steps for con-
trolling this price rise or for discipling the 
economy, still 1 want t%, place some sugges-
tions before the House. I will give them one 
by one. 

1. The Government should declare that 
during the Fourth Five year Plan period deficit 
financing will not be resorted to at all. 

2. Government should take effective steps 
to regulate credit and should nationalise the 
banks. 

?. The prices of all essential commodities 
should be fixed and the distribution and 
rationing machinery should be streamlined. 

4. Effective steps should be taken against 
hoarders and profiteers. 

5. The indirect tax system should be re-
viewed so as to decrease the price of essential 
commodities. 

6. Wastage and corruption should be eli-
minated and non-development expenditure 
should be reduced. 

7. Major sections of both internal and 
external trade.should be nationalised. 

S. For the Fourth Plan the financial outlay 
should be so fixed that we do not depend on 
deficit financing or on doubtful foreign aid 
and on taxes which will hit the common man. 

We should live within our means and we 
should have a realistic planning. 

Unless we take all these short-term and 
long-term measures, it will be impossible to 
combat the price rise and we will be taking 
the country to a situation when we will be 
thrown into the dustbin of history and we will 
ultimately lose the very basi? of democratic 
living. So many countries have foundered on 
the rock of inflation and this is a challenge to 
us. If the price level is not held then the 
situation will go out of control and then 
posterity will blame us. 

With these words, Sir, I commend my 
amendment for the acceptance of the House.   
Thank you. 
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SHRI M. N. GOVINDAN NAIR (Kerala) : 
Mr. Vice-Chairman, this is a very important 
resolution that we are discussing. Whatever our 
friends on the other side say, whatever be their 
excuses; it is a fact that the prices during all 
these years were going up to staggering heights, 
and up to now they are not in grip with any line 
by which the prices can be checked. All pious 
wishes will not mean anything. They are not 
prepared to do what should • be done. 
Everybody including my hon. friend, Shri \bid 
Ali, is blaming planning for all that has 
happened, and he says let us close down 
factories, let us do away with everything but let 
us at least produce food so that people may be 
fed. This kind of approach will not help us to 
find the real reasons and find a solution to the 
situation in which we are now. 

My hon. friend, Shri Banka Behary Das, has 
pointed out that in no country excepting 
Indonesia the prices have risen to this height as 
in our country. Whether it is a capitalist 
country or a newly developed country or a 
socialist country, in no country have prices 
gone up to this level as in our country. Why is 
it o? There is no use of quarrelling with 
Pakistan. As my friend pointed out, during the 
last ten years the prices in Pakistan went up 
only by 18 per cent, while in India they have 
gone up by 76.8 per cent. I do not want to 
compare with Japan where the prices have 
gone up only by 6.5 per cent during the last ten 
years or the U.K. or the U.S.A. or any other 
country. 

SHRI LOKANATH MISRA : Japan is more 
comparable because the population problem 
exists there. Naturally it should be compared 
with Japan only. 

SHRI M. N. GOVINDAN NAIR : The 
problem is, why is it so ? Is it because of 
planning ? No. Does it mean that in countries 
where there is no planning no industrial and 
economic growth in taking place ? No. 
Planning does not mean that. Even in 
countries where they do not have planning 
there will be economic growth, 

SHRI LOKANATH MISRA : Who says 
no? 

SHRI M. N. GOVINDAN NAIR : So that 
is not the point.    What is the real 

cause ? Even though we speak in terms of 
planning, even though we speak in terms of 
industrialisation, even though we speak about 
control and all that, the fact of the matter is 
compared to the investment or expenditure of 
your production, your output has been very 
low, In 1950-51 Government expenditure was 
Rs. 731 cro-res, which went up to Rs. 4,878 
crores in 1965-66, which means a rise of 567 
per cent. What is the rise in your national 
output ? It rose only by 70 per cent. What is 
the use of blaming planning as such in the 
abstract ? The way you are expending money, 
the way you ate expending money on non-
developmental activities, the wastage that is 
there, everything is written off in the name of 
planning. So, you are unnecessarily abusing 
planning for the misdeeds for which you alone 
are responsible. 

Then another reason for the rise in prices, 
you know, is the heavy indirect taxation on 
consumer goods. There also, as my friend, Mr. 
Das, pointed out—he is not here now—nearly 
25 to 30 per cent of the rise in the ex-factory 
price is caused by indirect taxation. While 
every time the Government comes forward 
with arguments in support of this indirect 
taxation, you will say that it is to check 
inflation and all that. But what happens is, 
because the commodities which are taxed are 
ao essential, whatever be their price, people 
cannot escape from buying them and so they 
buy them. Because there is a short age of 
supply, by taxing if you think that the demand 
can be reduced you are not succeeding in that. 
On the other hand it only adds to the high 
prices. 

Then comes the most important factor, and 
that is the role of the private industrialists and 
traders. 

SHRI A. D. MANI (Madhya Pradesh) 
Traders or traitors ? 

SHRI M. N. GOVINDAN NAIR: Those 
who can be called traitors. Here very bold 
words are spoken by people sitting on that 
side. When I heard my friend, Mr. Yajee, I 
wondered what a nice thing he was saying. I 
think most of you must have read in the papers 
today a very interesting news. You know 
during the last few days some raids were going 
on in Delhi,   and yester- 



 

day a very strong protest came fiom the 
FICCI, that is, the Federation of Cham 
bers of Commerce and Industry. Yester 
day I saw the news that they were very 
much disturbed at the way in which the 
raids were going on and they requested the 
Government that they should be stopped. 
Today I read in the papers that nothing 
much has been got in these raids and so 
the Government has decided to put a stop 
to them. I remember another occasion. 
That is, when immediately after Pakistan 
aggression prices were going up in food- 
grains and all that, I think Nandaji— 
whatever be your criticism against him he 
is a very enthusiastic person and he has 
got noble ideas on many things—at that 
time decided that he might go in disguise 
with the police and see that some of these 
places were raided and the hidden stocks 
taken. He did that. It was all in the 
papers that he went in disguise, and when 
somebody noticed that it was Shri Nanda, 
he had to go away from that place. With 
that enthusiasm he went into the affair as 
the Home Minister. Then what happen 
ed ? There was pressure on him and 
withjn two days of the.....................{Interrup 
tions). Of course, Parliament has got cer 
tain privileges. You are going to speak 
any rot. So, I am not going to object to 
it. 

So, that is not the problem. So the point is 
that whenever pressure is put on them, all this 
talk of raids comes to nothing. You cannot take 
action against anybody. That is the position. So 
if you want to get out of this mess, one thing is 
that all your wasteful expenditure has to be 
drastically cut. Your expenditure on non-
developmenta! activities! has to be cut and also 
you cannot escape this problem of nationalising 
foreign trade and also nationalisation of the 
banks. As long as crores and crores of rupees 
are in the hands of these monopolists which 
they can utilise in any way they want, you 
cannot control the prices. So, if you want to 
control the prices, firstly you have to control 
the banks and all that you have been doing all 
these years in the name of control will not help. 
The only way left for you is to immediately 
nationalise. 

Now, I would like to draw the attention of 
the House to a very similar situation,   perhaps 
a worse situation,   which a 

country like ours, I mean Egypt, had to face in 
1955-56. The prices were going up. The value 
of its currency was going down and it went 
down to such an extent that in actual practice, 
in the foreign markets it fetched only 30 per 
cent. Just as America has put pressure on India 
to devalue the rupee, at that time America put 
pressure on Nasser to devalue their currency. 
They said that unless that was done, they 
would not have any help for their Aswan Dam. 
What they did was, instead of heeding the 
advice of America, they tried other sources for 
building the Aswan Dam and they took the 
bold step of nationalising the Suez Canal. 
Then they nationalised the banks. These two 
nationalisations put their economy on a very 
sound  basis. 

SHRI   A.   D.   MANI :      Are   you  sure 
about it ? 

SHRI M. N. GOVINDAN NA1R: 1 am 
sure about that. Even the 'Indian Express', Mr. 
Goenka's paper last year gave a write-up on 
the economic situation there. He is a 
journalist. You do not know ? . . . 

SHRI A. D. MANI :   He is a very good 
friend  of mine. 

SHRI ARJUN ARORA (Uttar Pradesh) . 
He reads his own papers. 

SHRI M. N. GOVINDXN NA1R : My 
point is that at that time because of the 
nationalisation of the Suez Canal, they had to 
face aggression. In spite of that, that 
nationalisation of the Suez Canal put th. 
economy of Egypt on a very sound and 
healthy bas'ls and the nationalisation of banks 
helped Egypt to control the prices of 
commodities in that country. 

SHRI LOKANATH MISRA : They have 
also obtained some foreign aid from Russia. 

SHRI M. N. GOVINDAN NAIR : That 
you are also getting. 

My point is, any pious Resolution in strong 
language and with so-called determination 
makes no good. The question is : Are you 
prepared to take certain steps that will really 
bring about the remedy to the problem that we 
are facing today ? 
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SHRI A. D. MANI : Egypt is a Communist  
State. 

SHRI M. N. GOV1NDAN NAIR : Egypt is 
not a Communist State. I tell you. J got this 
information about this from an article written 
in 'Capital' published from Calcutta. 

SHRI  \. D. MANI :   A good paper. 

SHRI M. N. GOVINDAN NAIR : Whatever 
you may say, in that they have said that this 
nationalisation of the Suez Canal and the 
nationalisation of the banks has helped Egypt 
to put their economy on a sound basis. So, it is 
not a question of communism or socialism. It 
is a question of how we can get out of this 
mess in which we have fallen. You follow that 
process. Otherwise, what is the alternative ? 
When devaluation took place, the Finance 
Minister came out with a statement saying that 
because the prices were going up, up to 80 per 
cent, during the last ten years, the value of our 
rupee had gone down and there was no other 
go but to devalue it. That was his argument. 
And what is the result of devaluation ? Again 
the prices rise. I have got figures. I do not 
want to quote them because it is admitted on 
all sides that after devaluation the prices have 
gone up very high, and during the last two 
years, you know, the price has risen to the tune 
of nearly 25 per cent, and it is again going up. 
So, in this way, it can go up again. What is the 
alternative left to you ? Again devaluation ? 
And where will our economy be ? Where will 
our country be if this process is to continue ? 
So, we have to take certain bold decisions. The 
question before you is : Are you prepared to 
take those bold decisions ? And if you are 
going to do it, you can save the economy of 
this country and save yourself. Otherwise the 
country is doomed and, of course, you are 
doomed. 

DR. S. CHANDRASEKHAR (Madras): Mr. 
Vice-Chairman, I rise to support the 
Resolution of Shri Dharia. The Resolution 
pointedly refers to the question of the 
abnormal rise in prices. I have very patiently 
been listening to all the speeches and, if I may 
say so, I do not think that anybody has gone 
into this question of prices specifically. 

To begin with, I want to be very clear that 
when we are commending this Resolution and 
supporting Shri Dharia, we are not unmindful 
and unaware of the very measure of progress 
that our country has made during the last 18 
years1 of our political freedom and under the 
inspiration of the party which holds power-
Vhal does not mean at the same time, wh'le we 
can congratulate ourselves that for some time 
we have been able to achieve certain results in 
certain sectors, particularly in relation to the 
tremendous oppressive problems that we 
inherited as a result of partition and as a result 
of other crites like the Chinese invasion, the 
recurrent Kashmir crisis, Pakistan's intrusion, 
eta, that v.e have done very well. We have left, 
on the other hand, our economy, to use a very 
mild expression, tremendously run down 
today. This ought to be examined, I think, in 
the context of the overall standard of living 
and level of consumption in our country. The 
moment you talk of the standard of living, 
people complain: What kind of international 
measuring stick or rod do you have to measure 
the level of living in our country 1 To begin 
with, I have an objection based on semantics. 
You cannot have a standard of living like a 
standard typewriter or a standard 
administrative procedure. But we have to 
devise a standard, as one very distinguished 
American economist has said. He has defined 
a standard of living as the level of comfort that 
somebody likes to have, hopes to have, thinks 
he owght to have like an apple-pie, by and by, 
in the sky when you die. but we have to have 
it. But fortunately, those of us who have to 
deal with mathematics and statistics have 
found it possible to devise a kind of 
international measuring rod with which we can 
measure the consumption of certain basic 
essential and non-essential commodities and 
services, and compare with the various other 
countries to see as to how far a particular 
economy or a particular country has 
progressed. Now, if we look at it for a 
minute—it is not (hat the Members of this 
House should have those statistics to know 
how poor we are—we know and we have a 
clear impression as to how badly we are off 
today. Let us lake food, clothing, housing, 
education, public health, recreation and 
leisure. The most authoritative measure is 
consumption in terms of calories. The 
definition of how you measure the calories, 
everybody knows. 
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The consumption in India, according to the 
Nutritional Research Laboratory in Hydera-
bad, is 1,800 according to the Ministry of 
Agriculture ol our Government it is 1,800 and 
according to the Food and Agriculture 
Organisation in Bombay, a specialised orga-
nisation of the United Nations it is 1,890. As 
compared to this, Sir, the per capita 
consumption in terms of calories of North and 
Western European countries is about 3,200, in 
Canada and the U.S.A. it is 3,400, in 
Argentina it is a little higher, and in Australia 
and England—I might add here that all these 
countries I have visited and studied,—it is 
about 3,400. Does it mean that we are 
progressing compared to 1947 ? The answer, 
unfortunately, is "No", and please do not 
forget that this is an average figure. So 
looking at the consumption point of view, 
from the nutrition experts' point of view, 
taking the country's tropical climate, taking 
the sex composition of our population 
(because men eat more compared to women,) 
taking the age composition of the population, 
(young children eat more while the old people 
eat less), putting all this calculation and taking 
the occupational distribution of the 
population, namely, that a majority of them 
work in the villages), taking all that into 
consideration, I am- constrained to say that 
today in our country 65 million people go to 
bed very hungry. And this a fact that the Gov-
ernment cannot dispute because I am quoting 
from statistics. And adding to the situation, the 
prices, as Mr. Dharia movingly pointed,   are 
sky high. 

I will tell you of one little instance in 
Madras. In Adyar, a little suburb, the price of 
the lowly brinjal has now become 25 paisa. 
The size of it, I dare not describe,   because it 
is incredible. 

SHRI A. D. MANI : How big is that ? 
DR. S. CHANDRASEKHAR : So small. 

And even this will not be available in the next 
few weeks because of this inflation. 

Sir, I do not propose to go inlo a lecture on 
economics. But the most basic definition of 
inflation is that too much money is chasing too 
few goods. You do not have enough 
production of goods but our printing press is 
going on printing one Rupee and hundred 
Rupee notes, which have little value in terms 
of what they can buy. And hence somebody 
referred to the gold prices. He 

was coupling this with lack of production, 
lack of disiribution bringing about the de-
valuation of our national character by making 
profit at anybody's expense, no matter what 
the cost. Due to this tremendous inflationary 
spiral the people are simply hard-pressed for 
making both ends meet. This is a statement 
irrespective of any political ideology, 
irrespective of what you do, where you sit, 
what you think so long as you are wedded to 
facts and truth. 

Then, we come to clothing. Years ago I 
spent some time with Mahatmaji. One day I 
asked Mahatmaji why he went in a loin cloth. 
Some senior gentleman from Gujarat said, 
"You are asking such a silly question." And 
Mahatmaji heard it. He said, "Let him ask. He 
is a youngster. He has come from Madras. I 
put on the loin cloth, not because it is 
fashionable" I am quoting Mahatma Gandhi—
"not because I like it but because when I 
returned from England I was fully clothed, 
double-breasted, preferably woollens, and I 
always felt that I was.' tremendously distinct 
from the lowliest man in the street. I had an 
aspiration for leadership. I wondered what was 
the matter. And I thought and thought and 
thought." I am still quoting Mahatmaji—"I 
thought I had not fully identified myself with 
the man in the street, and then I thought of this 
concept, of this philosophy of Daridra 
Narayan. I took away all that foreign dress and 
burnt it and put on this' loin cloth so that I 
could come down and identify myself with the 
man in the street, or the remotest, forgotten 
villager". Then he added, "I do not like this 
dress. But by wearing this I am helping the 
poor man. He has not enough purchasing 
power to buy more or better clothing". 

Sir, the per capita figure given by the 
Government of India for 1964-65 is 16.8 yards 
of textiles. India is one of the eight major 
countries of the world producing cotton. It is 
one of the top textile-producing countries of 
the world. Today we are even competing in 
the market of textile machinery manufacturing 
countries of the world, and yet our figure is 
something like less than 20 yards after three 
Five Year Plans. That is why in the foreign 
press they call us semi-naked people of 485 
millions. 

The per capita consumption of other 
countries, I will talk of the affluent societies 
like the United States of America is about 235 
to 250 yards. They have their breakfast 
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dress, lunch dress, afternoon tea dress, even-
ing dress, dinner dress and sleeping dress or 
whatever you call it. And here, we do not have 
enough clothing even to clothe our naked 
body, not to speak of changing clothes many 
times in a day. 

SHRI A. P. CHATTERJEE : May I know if 
the hon'ble Member's remarks about clothes 
were also true about the Negro slums? 

DR. S. CHANDRASEKHAR : Negroes do 
not suffer from lack of clothing. In fact, they 
suffer from too much clothing. That is the 
whole trouble. For them there is no problem 
of clothing at all. 

Then we come to the question of education. 
Our 1961 Census is still being analysed. We 
are not even 30 per cent, literate, literacy being 
denned as the ability to read and write, say a 
postcard in one's mother-tongue. In a 
democracy and a representative political set-
up a man is supposed to be mentally alert, 
intellectually aware of what is going on in the 
country; he is supposed to read the respective 
political views of my friends on the extreme. I 
left and of my friend on the extreme right and 
then decide which party will deliver the goods, 
and then he goes to vote by the secret ballot. 
Now if a man cannot even read the name of 
the person for whom he wants to vote and he 
votes for a symbol of a crocodile, cock, crow, 
or the bullock, this is a travesty of our 
democratic procedure because of our great 
illiteracy. 

And, Sir, this literacy has not increased. In 
all states literacy rales have increased but the 
total number of illiterates have increased 
disproportionately because of the growth of 
population. Really we are going in the 
backward direction. Actually the number of 
High Schools graduates—if I may use that 
word—or those who have passed the S. S. L. 
C, of these we do not have even a million for a 
year taking into consideration the age structure 
of the population. I think if somebody 
becomes a B. A. at the age of 20, he behaves 
as if he has got the Nobel Prize. A modern M. 
A., if I may be permitted to say so, is 
intellectually equivalent exactly to the Third 
form of 1911 of Madras. 

SHRI A. D. MANI: Also 1930. I passed 
that year. 

DR. S. CHANDRASEKHAR : All right. I 
can give the exemption for Mr. Mam. We will 
treat him as equivalent to a B. A. failed. 

Then we come to the question of the 
number of Universities. 1 am sorry Mr. 
Chagla is not here. On August 15, 1947 we 
had 16 Universities. Eighteen years later, 
today we have about 66 Universities. The 
Proliferation is extraordinary, impressive. You 
can congratulate yourselves. It is more than 
four times. But what about the quality? You 
cannot expect a modern graduate or an M. A. 
even to write a foot- note correctly or 
construct a simple correlation table despite all 
the efforts of Prof. Mahalanobis. 

Coming to medical facilities, I dare say that 
the general hospitals are very poor in the 
quality of service. Our country is rightly 
called—and I say this after visiting in all some 
74 countries—one of the filthiest countries in 
the world. I say this with all sense of 
responsibility and with utter humility and 
shame. Why is it so? We have a sense of 
personal cleanliness, personal con-ciousness of 
the need for cleanliness, but we do not have an 
iota of civic consciousness. It is because the 
streets belong to the Mayor and the Congress 
Party or whatever Party it is, that is in power. 
Therefore v/c make over environment filthy. 
Diseases which have been controlled, 
conquered and cured elsewhere we are still 
battling with. The other day in Madras we 
were having injections for cholera. In 
Denmark the last instance of cholera was in 
1906. In England today you do not have small 
pox vaccination because the disease was 
eradicated be fore the Second World War, 
unless the Indian or Pakistani sailor bring it • 
to Great Britain today.   We are s'o backward. 

In the midst of all this, I go back to my 
original thesis, as Mr. Dharia so rightly said, 
people cannot be sure of their basic needs, not 
of any luxuries, not of amenities, not even of 
basic necessities but just bread, whether you 
call it kanji, idli, dosai, chapati or puri, it does 
not matter what you call it. Even in 
Afghanistan, which is very backward 
compared to us and compared to many 
countries of the world, they have a   big   
bakery   in   Kabul 
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built by the Soviet Union. They have bread 
every morning and every Kabulwalla Is very 
grateful for it. Our Government have not 
found it possible to build up a national 
network of bakeries which Mr. Abid Ali 
mentioned, so that in the morning everyone 
can be sure of having a cup of coffee or tea 
and a loaf of bread. 

Here is one of the essential foodstuffs. You 
must eliminate the profiteering middleman, 
between the producer and the consumer, 
whether you call it socialism or communism, 
because this is what we need. Why should it 
pass through so many steps which a capitalist 
economy can afford and which we cannot 
afford today ? Why cannot the manufacturer, 
the primary producer straightaway come to the 
market with a Government middleman who 
does not make any profit out of it, and give it 
to the consumer. If we cannot do it, then I am 
afraid, in spite of all the best minds in our 
Party, in our Government—and everybody 
must bring in the names of Gandhiji, Nebruji 
down to Indraji —we are bound to fail and we 
dare not fail today. 

Then, what is the solution ? My friend, Mr. 
Das, who is not here and our friend who was 
speaking here, both at them, referred to a 
subject which is very close to my thinking, 
namely, population control. This is a kind of 
ideological dead horse which we go on 
flogging. I went to the Moscow University this 
summer as a result of my conversation with a 
very distinguished Soviet demographer at 
Belgrade and they were convinced when I 
explained to them mathematically and 
otherwise, why we are talking so much about 
this problem. It is not because we do not Jove 
children, not because we do not live our wives, 
not because we want to make a profit by 
selling contraceptives to Members of 
Parliament, but because we are convinced, 
because we are rational and purposeful and we 
think that we are growing at a rate which we 
cannot afford. 

But we just do not have the resources, that 
is all, not because today we do not want 
population. Mr. Das said that population is not 
a problem at all the people bring it as a s.ape-
goat. I wish it were a scape-goat but 
unfortunately it is not.   We 

are adding roughtly a million people to this 
country's population every month, adding 12 
millions a year. Nothing special about the 
figure itself. You can add 200 millions but the 
point is that we cannot afford. At the same 
time the death rate is coming down, thanks to 
better sanitation, better hygiene, better public 
health, better water supply, more drugs, more 
streptomycin, more aureomycin, more 
doctors, more dentists, more chemists, more 
American and foreign aid. The decline in 
death rate means more people. Therefore we 
must see that we make both ends meet. You 
fcannot afford to have sis babies today. 
Anybody who is married after I960 and has 
more than three children, must be declared a 
traitor    ,    .    . 

SHRI DAHYABHAI V. PATEL. Let as 
take a census of the Members of the House. 

DR. S. CHANDRASEKHAR : An article is 
coming in The Statesman' about demography 
of Rajya Sabha Members. To all the people 
who have more than three babies, 1 have told 
Mr. Kamaraj not to give tickets next time. 

SHRI A. P. CHATTERJEE : Thank God 
we are exempted from your chastisement. 

DR. S. CHANDRASEKHAR: Since you do 
not have the pleasure of belonging to our 
Party, you are exempted. The question is this. 
Once upon a time we had six babies, three 
died and three survived— the tragic process of 
tremendous biological wastage. Today we find 
and this is a great thing and we want to 
welcome it, people have four children and four 
are alive, three children and three are alive. 
This decline in death rate means better mother 
care, better infant care, better nutrition, 
perhaps even in the limited resources we have 
and, therefore, it is a wonderful thing. That is 
the reason why we cannot have more. Our 
friend from our Party, whose name I do not 
readily recall, said 'We have this great empty 
land and why should we blame the population 
growth ? 

SHRI SHEEL BHADRA YAJEE :   You 
criticise every speaker and you criticise edu-
cation and other things. 
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DR. S. CHANDR \SEKHAR : The question 
is this. On the question of population I want to 
look at this question very carefully. We have 
three ways of doing it. One is the agricultural 
development or agricultural revolution. Second 
is large-scale industrialisation, third is internal 
migration, fourth is international migration and 
fifth K family planning. I dismissed agricul-
tural revolution. There are only two ways of 
raising food. One, increase the yield per acre, 
per man on the land already cultivated. You 
look at the map of the Agriculture Ministry 
whi:h says, cultivated land 'X' million acres, 
then lying fallow 'Y' million acres, then land 
under forest *Z" million acres and then conies 
the last category—land cultivable but 
uncultivated. This is very fascinating. Land 
cultivable but uncultivated—millions of acres 
and you say that you have been living here 
since Mohen-jodaro and the Indus Valley 
civilisation is roughly 3,000 B.C. or 5,000 
years old. Then look at the map and see where 
is this land. Now you have a very interesting 
answer. There is the Rajasthan desert, the area 
between Northern U.P. or between Nepal and 
U.P. or northern Gujarat over which Pakistan 
and we fought, half the year into the sea and 
half the year out of the sea. Can we do 
something about this land ? There was much 
sense in the talk by our political and 
ideological opponent, Mr. Dah-yabhai Patel. 
This time also he said about Israel. It is a very 
small country, it is a handkerchief of a country. 
They dare not, as the Prime Minister said, 
afford the luxury of having a desert or arid 
land or semi-arid land. It was very hot when I 
went there this summer but I flew down to the 
South, and saw how they were trying to bring 
the hot sand, where nothing grew for 5,000 
years, even before the time of Christ or even 
before the time of Moses, square inch by 
square inch, under cultivation. They have a 
tractor which takes out the rocks, another one 
which takes the small pebbles, another one 
which takes even minor things and then finally 
some kind of a small dust, which is really sand 
and then they put fertiliser. Then conies water. 
They convert the pea water into potable water, 
drinking water, fresh water and put some 
fertilisers and lo and behold, it begins to 
sprout. I went and saw it. We ought to do 
something like that. I have written something 
about it in the newspapers but there are people 
who either do not understand  about it or  do 

not bother about it. We can bring the latest 
technical know-how from Israel t< the 
Rajasthan desert. We know that in Jodhpur v,e 
have the Central Arid Zone Research Institute. 
I have studied these for .t long time and I have 
been to Gobi desert in China, the great inland 
desert of Australia. 1 am perhaps the only 
member of the Hou;« who has seen the 
Atakama destert in Peru. I visited last year the 
great Mohami desert in Southern California in 
North Mexico and they are all doing miracles 
with these deserts with the available 
technological resources. I am simply 
distressed about this because we can do but 
we are not doing anything. About the question 
of agriculture, I simply say that we can put an 
enormous number of people and till the land 
and produce more food. 

THE VICE-CHAIRMAN (SHRl M. L. 
RUTHNASWAMY) : Unfortunately, Dr. 
Chandrasekhar,   there   is a limit   to   tbc 
time. 

DR. S. CHANDRASEKHAR: Give me 
one more minute Sir, and I will finish. We 
ought to do something about it. Then we come 
to the question of internal migration. I wish we 
can do it. Why should Bengal be so crowded ? 
Why should Kerala be so crowded ? In 
ordinary civilised coan-tries, the resources and 
csen can be matched and you can take 450 
million people and distribute them among the 
sixteen States but we dare not do it in this 
country because of chauvinism, linguistic 
loyalties, religious loyalties and such irrational 
loyalties coming in the way. Therefore matters 
had come to this. A southerner cannot make a 
living in the north, and a northerner cannot 
make a living in the south. So we have to do 
something about it and we have to promote 
national integration. And the more we talk 
about it, the less the result achieved because, 
on the one hand, we are wanting to promote 
national integration and, on the other hand, 
doing something to pursue much opposed 
national language policy, which simply 
removes the East and the West and the South 
out of the national picture. I am voicing 
particularly Southerners sentiments. Perhaps I 
am not behaving like a 100 per cent party-man 
because I am telling you the sentiments of the 
non-Hindi people on the language question. It 
is not that Rajaii is talking nonsense on the 
language question. He is only reflecting the 
wishes of the people 
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there. Bengalis are agitating in favour of 
retaining English. They want English to 
continue. Maharattfs and Gujaratis want 
Ennglish. Madrasis and Andhras and Keratites 
was English. It is not because we are not a part 
of the Union. It is because we want io have a 
sense of belonging, a sense of this great 
adventure of united India of which we want to 
be an integral part. And, therefore, I believe 
that if this is to be done—I must congratulate 
Mr. Dharia for coming with this—it does not 
matter what the modus operandi is. But today 
we dare not slide any further. Sometimes when 
the opposition says, when some of the 
Members of the Opposition say things, when 
they speak of food hunger and starvation 
deaths, we do not take them seriously although 
the problem is there. But today it is not just a 
Communist starving or a Congressman star-
ving or a Jan Sangh man starving. People are 
starving and we cannot tolerate this sight in a 
country which is justly famous for 'he great 
minds and great systems of intellectual thought 
that we have produced. And, therefore, Mr. 
Vice-Chairman, thanking you for your 
indulgence in permitting me to speak at length, 
I want to commend this Resolution. It is not 
just a rhetorical exercise that on Fridays the 
non-official Members can voice their 
grievances on behalf of lite people. It is not 
that they are fond of hewing their own voices 
and so th:y speak, ft is a voice in which are 
encompassed many voices whose feelings of 
agony moved us dad made us voice them here. 
Those of ua who have had the opportunity or 
the privilege to travel a great deal in the coun-
try are witness to the travail, the struggle, the 
sorrow and the agony in which our fellow 
workers in far-flung, distant, remote villages 
continue to remain. In the name of political 
fredom, in the name of decency, in the name of 
honesty, in the name of political freedom, in 
the name of character I hope this Government 
and we, you and I, Opposition included, will 
do something about improving the condition of 
our people. 

Thank you. 
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SHRI M. C. SHAH: Mr. Vice-Chairman, 

Sir, we are thankful to our friend, Shri Dharia, 
for bringing in this Resolution to pinpoint the 
serious situation which 

we are facing and thereby have the views of 
all the parties and members of this House to 
show how best to solve this problem. 

Sir, everybody admits that there is a steep 
rise in the prices of essential commodities of 
life and therefore it requires to be treated in a 
way which could bring immediate results. 
One can see that this price rise is not a" 
feature of our country alone. In so many 
countries of the world this steep rise in prices 
is going on. I was only yesterday looking into 
the Bulletin of the Reserve Bank of India for 
June 1966. It has given figures to show the 
actual rise in prices in our country. It is as 
follows: 

  

 

These are the figures given by the Reserve 
Bank of India in its Bulletin of June 1966. 

Now, Sir, the Resolution urges upon the 
Government to take immediate, stern and 
deterrent steps to bring down the prices. The 
question is whether this problem was not 
before the Government since years. Did not 
Government try to bring down the prices of 
essential commodities of food and clothing? 
In spite of its efforts Government has not been 
able to bring down the prices; that we have to 
admit but there are reasons for it. We have to 
consider what the Government has done. We 
are having a parliamentary democracy; we arc 
not a Fascist State or a dictatorship. In the first 
instance we tried to get the surplus from the 
surplus States and the Food Corporation was 
established. Of course it was the beginning 
and the Corporation tried its hand in the four 
southern States and tried its best to keep the 
prices under control. Now it is expected that 
its functions will extend to other parts of the 
country also. Then another thing is there 

are zones. There are surplus States and deficit 
States. We have considered this question in 
this House also several times. There are 
complaints in the surplus Stales that the 
farmers do not get a fair price and in the 
deficit States the consumers have to pay very 
high prices. To remedy this the only way is to 
remove the zones and treat the country as one 
unit as far as the food zone is concerned. We 
discussed this in the AICC also. There are 
only two ways. Make the country one unit and 
allow the free movement of food-grains 
throughout the country. There will be nothing 
like surplus States or deficit States. There will 
be no zones whatsoever. If that could not be 
done, the only alternative is to have controls, 
resort t« monopoly procurement and 
monopoly distribution of the essential 
commodities of life, especially foodgrains. „ 
Government has to consider whether this is 
feasible, whether administratively the 
Government will be able to do it successfully. 
These are problems for the Government to 
consider and come to a decision.   I am afraid 
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[Shri M. C. Shah.] it would be difficult. The 
only alternative is to treat the country as a 
whole, as one unit. Let us all have a common 
feeling that we are one nation and one country. 
Just now one of our hon. Members was saying 
that the price of one quintal of wheat varied 
substantially in areas within a distance of only 
five miles. Such a situation does not bring 
about a feeling of national unity. If there, is 
difficulty, we must all share. If there is 
happiness, we must all share it. In that way the 
country should be considered as one unit. If 
there is any difficulty technically, as I said 
earlier, let the Government take the res-
ponsibility for monopoly procurement and 
distribution and see that even in the remotest 
corners of the country the. consumer gets his 
requirements at a fair price. And if that is not 
possible, the only alternative is to make the 
country one unit and let the normal economic 
forces play their part. 

1 remember that even in the time of our late 
Prime Minister Pandit Jawaharlal Nehru, a 
suggestion was thrown thai the portfolio of 
agriculture should be held by the Chief 
Minister. He should bs made responsible to see 
that all the difficulties that come in the way of 
higher agricultural production should be 
immediately done away with and that could 
only be dene by the Chief Minister. 
Unfortunately that was not accepted. In no 
State, as far as I know, is the portfolio of 
agriculture with the Chief Minister. I would 
urge that it is necessary to do so. In the 
situation through which we are passing, it is 
very necessary that the highest attention 
should be paid to more and more agricultural 
production and that can only be done if the 
Chief Minister is entrusted with this 
responsibility. Of course, there are certain 
circumstances beyond our control. There is 
lack of rainfall. If there is drought one cannot 
help it, but there are routine difficulties from 
which our agriculturists suffer. They do not get 
fertiliser at the proper time. They do not get 
pesticides at the proper time. They do not get 
good seeds in time. The farmer should get hi3 
requirements at the proper time and at the 
proper price. That is not being done and the 
result is that the farmer himself, though he is 
very anxious to have more and more per acre 
production, feels exas- 

perated.    There is a feeling, of exasperation 
in the minds of the farmers in the rural areas.   
There is actually nobody t help him even 
though Parliament -md our Ministers talk so 
much about agriculture production.    That  
has   to  be    remedied. That can only be done 
if the Chief Minis tej is given this 
responsibility with a warn ing that if he does 
not succeed, he have to be removed. 

Then, Sir, there is the question oi hoarding 
and blackmarketing. Even it iuincient quantity 
is available, big business purchase it with a 
view to hoarding and making money. They are 
creating all kinds of difficulties. This has to be 
dealt with. We saw, I think only yesterday, the 
photographs of blackrnarketeers and hoarders 
in Punjab. They were taken in the streets of 
the city and were prosecuted. Why should not 
the same thing be done in all the States? 
Everybody desires that this must be stopped, 
but it cannot be stopped by mere talks. Some 
action has to be taken. Of course, some 
reasons are advanced that this could be done 
enly in Punjab because there is Governors' 
rule. There were no pressures on Mm. But if 
any politician or a Minister were to do it, 
perhaps there would be so many pulls and 
pressures against him that he would not be in a 
position to resist them. But this is a problem 
facing the country and, therefore it is 
necessary that our Ministers, whoever is in 
charge of it, must have that much courage to 
deal very firmly with hoarders and 
blackrnarketeers. Unless that is done, people 
will have no faith in whatever we say or in 
whatever, we speak here in Parliament or in 
the promises given by high officials and high 
authorities. We say that the welfare of the 
community depends upon our rnidcile-c!ass 
and lower middle-class people. They are in 
great majority but have we ever cared to see 
what their actual position is? Is it possible for 
them to make both ends meet, to have a square 
meal even once a day, with the high level of 
prices that prevail in our country now? Once I 
remarked that if a man is a graduate, he goes 
into service. He has a small family —a wife 
and two children. And what is the salary we 
give to him? Is it possible in any way that he 
will be able to run his family, with honesty, on 
the salary that he gets?   The result is that we 
have «o 



859 Committee to control       [ 29 JULY 1966 J       distribution of 860 
Price Line & to regulate essential commodities 

many complaints of corruption, of going 
against one's conscience. If this has to be 
removed agriculture must develop because it is 
the base of our economy. Therefore, it is very 
necessary that we should see that the 
agriculturists are in a position to produce as 
much as is necessary for our country. For 
years we have been importing foodgrains from 
other countries. We are all promising that we 
will try our best to see that the country 
becomes self-sufficient at least in the matter of 
agricultural production and it will not be 
necessary for us to go out and request ether 
friendly countries to supply us with wheat, rice 
and other foodstuffs. Now, there must be a 
definite resolution that by a certain period we 
shall so evolve our agriculture, that it will be 
possible for us to increase our agricultural 
production, so that we may become self-
sufficient and we may not have to request 
other countries to at least supply us with 
foodgrains. Of course, I am aware of one 
thing. Unfortunately we have to rely on rains. 
The vagaries' of the monsoon are well known 
in our country. Last year it was a year of great 
drought and it was so severe. Such a famine 
the Gentry has not faced during the last fifty 
years. In those circumstances it was necessary, 
and the country had to appeal to other 
countries, which had surplus of foodgrains, to 
help this country tide over this difficulty. But 
that cannot be said of a normal year. In a 
normal year we must see that we do not 
import, any food-grains. We are very short of 
foreign exchange and we cannot afford to 
spend foreign exchange for importing 
foodgrains. Therefore, it is essential that we 
have a phased programme under which, say, 
by the end of five years, by the end of the 
Fourth Plan, the country becomes self-
sufficient in food and it is not necessary for us 
to go out and request other friendly countries 
to help us in getting food-grains. Therefore, I 
would suggest that it is very fortunate that in 
the Fourth Han greater emphasis has been 
given to agriculture. We have learnt by 
experience of the three Plans that the basic 
economy of the country will depend upon how 
we fare in our agriculture, and therefore in the 
Fourth Plan we are told that the greatest 
emphasis will be laid upon aaricultural 
production. But as I said, merelv stating that 
the greatest emphasis should be given to 
agricultural production will not suffice. 

All necessary measures have to be taken and 
also the necessary machinery should be 
created so that even in the remotest village the 
farmer gets his requirements in proper time 
and in proper quantity. If that is done, I am 
sure that within that period of five years, India 
has the capacity, our farmers have the 
knowledge, our farmers have the will, to have 
a higher per acre production, and by five years 
with the grace of God it will not be difficult 
for India to raise agricultural production 
which is very necessary for feeding our 
people. 

Another thing, this population explosion 
must be stopped by all means possible. We 
cannot permit it and all measures should be 
taken side by side so that there is a serious 
decline in the birth rate. Thank you very 
much. 

SHRI A. P. CHATTERJEE : Mr. Vice-
Chairman, on this point which has been very 
appositely and pointedly raised by the 
resolution of the mover, Shri Dhurja, there 
have been many speeches and you have, Sir, 
seen that many were lyrical over the 
achievements of USA, Israel and Taiwan, and 
many were lachrymose over the lack of 
achievements of our country. Of course as far 
as we are concerned, it is we who are often 
accused of looking up to other countries either 
for inspiration or otherwise. But I have found 
here in this House during the short term of my 
tenure that really those who are not Com-
munists do look up to either the U.S.A. or 
Taiwan or even Israel for inspiration. As a 
matter of fact from an analysis of the speeches 
that we deliver in this House, we make very 
few references either to the U.S.S.R. or to the 
Peoples Republic of China, but it is still 
alleged that we look up to other countries for 
inspiration and they do not. That is by way of 
introduc-ition melrely because many have 
grown very lyrical over the achievements of 
the U.S.A., Israel and Taiwan. 

As far as Taiwan is concerned, I do not 
know how actually Taiwan could be put as a 
model to us. The ruling clique, the coterie 
which is ruling Taiwan, that very coterie was 
responsible for the misdeeds and evil deeds 
that    drove   the    Chinese 
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[Shri A. P. Chatterjee] people to revolution. 
Actually the Chinese people had driven that 
coterie out of the mainland, and that coterie is 
now nestling in the lap of American 
imperialism in that island. Before they were 
driven out from the mainland of China we know 
what happened there. We know how for a cup ' 
of tea one had to take a cartload of notes, in 
order to purchase a cup of tea. Even then it is 
very astonishing and surprising that there 
should be people in this House who will be 
referring to the coterie and clique of Taiwan for 
their inspiration as a model to this House. That 
was rather a surprising thing for me. 

Mr. Vice-Chairman, without really looking 
to any other country for guidance and 
inspiration let us look to science, let us took to 
scientific methods for the purpose of 
eliminating our evils and for the purpose of 
solving our problems. As a socialist, as a 
Marxist, I feel that (here is one science which 
can solve the problems of the country, of any 
country, and which can also point out where 
the ills are, where the ills lie. That only gives a 
pointer to where the disease is. Unless you 
know where the disease is really, you cannot 
cure the disease. It is no use lamenting over 
our position, over our economic distress. It is 
no use lamenting over what has happened to 
our country. It is no use lamenting over the 
fact that every day the prices rise, that every 
day we cannot hold the price line which al-
ways goes ahead of us and we cannot really 
reach the price level with our wages. It is no 
use lamenting over all these things. The fact is 
this that we cennot solve any of the problems 
of our country we cannot really cure any of the 
ills of our country unless we really proceed 
see-tiflcally to think what is the basis of these 
ills which we are suffering from. 

Mr. Vice-Chairman, if you ride a horse, you 
cannot drive with your face towards the tail. If 
you ride a horse with your face towards the 
tail, however strongly you may whip the horse 
the whip will not carry the horse far nor the 
rider far. That is the position as far as this 
country is concerned. We are thinking of 
improving the lot of the common man. We are 
thinking of improving the condition of the 
country.   What arc we doing, what is our 

Government doing for that purpoje7 Our 
Government is doing exactly this thing that it 
is simply putting premium on those forces 
which are really taking our country back, I 
mean the capitalist forces, the forces of 
capitalism, the forces of monopoly capitalism, 
which are taking our country back and which 
are the basis of all our ills. 

Mr. Vice-Chairman, you know and the 
House knows that as far as this Congress 
Government are concerned, the Congress 
Government have during the eighteen years of 
their rule, or I would rather call it misrule, 
during eighteen years of their misrule they 
have been playing a seesaw game between 
control end decontrol. Now they are 
controlling and the next day they are 
decontrolling. If not the next diy— it may be 
rhetorical for me to say the next day—two or 
three years later they decontrol. This seesaw 
between control and decontrol, to whose 
benefit is this game played by the Congress 
Government? There is no answer to this and I 
will say that this goes to the benefit of the 
monopoly capitalists. Then the next question 
arises. Does the Congress Government 
consciously do this? I will say that the 
Congress Government consciously does this. 
Therefore, either the Congress Government is 
a foo! or a villain. Perhnps the Congress 
Government itself would not like me to call it a 
fool because nobody would like to be called a 
fool. Therefore, I will say that the Congress 
Government is a villain because knowing that 
they aie playing the game of the monopoly 
capitalists they are playing that game and yet 
deceiving the people and saying, "What can we 
do?" They are throwing up their hands to the 
heavens and snying, "What c^n we do? The 
economic forces, the forces of the law of 
economics are taking \is to where we do not 
know". 

SHRIMATI SHAKUNTALA PARAN-
IPYE (Nominated): Sir, there is no Minister in 
the House. I beg your pardon. He is there. 

THE    VICE-CHAIRMAN   (SHRI    M. 
RTJTHNASWAMY): The Minister    is sitting 
in the wrong place. 

SHRI A. P. CHATTERIEE: The Ministers 
do   wrong things  and sit io    wrong 
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places also. (Interruption). Sir, as I was 
submitting before the House, they throw up 
their hands to the heavens and they also expect 
us to throw up our hands to the heavens and 
say, "What can we do?" I can only cite a 
particular instance. You know that the other 
day there was a great water scarcity in 
Bombay, and for this waler scarcity in 
Bombay who was responsible except the 
ruling class? Do you know what the Congress 
Government did? The Congress Government 
nsked the Churches to ring their bells of prayer, 
the Mosques to sing their 'Azans' and the 
Temples to ring their bells of prayer again. They 
said: "It is God who is to blame, it is God who 
is to come to our help, to pray to God". Even 
the "Statesman" said that the Government and 
the administration were encouraging the 
people to do prayers in order that they might 
be taken out of the rut of water scarcity. What 
is this? This was merely the view of the ad-
ministration in order that the people might be 
taken off their path of real protest against the 
misdeeds of the Congress Government towards 
the path of religious mysticism. (Interruptions). 
The same macha-nism is practised elsewhere. 
The same ruse is practised upon the peop'e 
everywhere. Therefore, when we say. that the 
prices are high, that the economic conditions 
are too bad for the people, the Congress 
Government comes forward and says, there is 
the population growth, there are lesser rains, 
that the Government is hedged in by China on 
the one hand and by Pakistan on the other, a« 
if there is no other country in the world whose 
frontiers are not surrounded by powerful 
nations, as if it is only our country with 
frontiers with powerful nations. 

SHRI ARJUN ARORA:  Powerful and 
hostile both. 

SHRI  A.  P. CHATTERJEE:  Well,    I 
think that there have been countries in the 
world where unfriendly countries may have 
been on their frontiers. But ihat had never 
taken the economy of tha* country to ruin. 
The economy of one country is never 
dependent upon whether a strong or a hostile 
nation lives on its frontiers. If anybody says 
that, then I will say that I will have to learn 
economics again. The economy of our country 
does not depend upon whether China is strong 
or whether 

Pakistan is strong or whether there is any 
broadcast against us over (be Chinese radio or 
whether there is any broadcast against us over 
the Pakistan radio. The economy of a country 
depends upon its internal resources. I will tell 
you, Sir. Well, they have so long recitsd Israel 
and Taiwan, that rotten Taiwan. I even feel it a 
shame to utter the name of Taiwan whose 
ruling clique created misery on the mainland of 
China. Very well. They have taken their 
names. Let me lake the sacred name of a 
socialist country, I mean, the USSR. Mr. Vice-
Chairman, you know that when the Soviet 
Union was born after the November, 1917 
Revolution, fourteen nations invaded the Soviet 
Union, fourteen hostile nations on the frontier 
of that country. The shadow of a Chinese 
soldier comes across our frontier and 
thereafter we have banner headlines in our 
newspapers, saying that the Chinese are on the 
war path against India. (Interruptions). Why, 
what is the ground ? If the shadow of a 
Chinese is seen even that upsets anybody. 
(Interruptions) But then, Sir, after the 1917 
Revolution, fourteen countries invaded the 
Soviet Union to prevent it from resuscitating 
its economy. Did that prevent the Soviet Union 
from consolidating its economy? 
(Interruptions) Well, they cot their 
independence in 1917. And their First Five 
Year Plan was mooted in 1928 and if anybody 
knows the history of the Soviet Union, he 
would know that the economy was 
reconstructed, that means, the 1916 level was 
restored as early as 1923. And as you know, 
the civil war went on till about 1922 and they 
got their economy restored to the 1916 level as 
early as 1923 or 1924. And then their First 
Five Year Plan began. And from 1928 to 1933 
they built up their economy though they were 
surrounded by capitalist and hostile nations. I 
say 'hostile' with deliberation and everybody 
would agree with it, at least Shri Arjun Arora 
will agree with me. After this First Five Year 
Plan between 1928 and 1933, they were so 
powerful as to withstand the might of Hitler 
and Ger many. Sir, you know further that 
when the Second World War came—that was 
in 1939—German hordes invaded Soviet 
Union In 1943 and between 1943 and 1945 
the Soviet nation lost one crore of men only. 

AN HON. MEMBER: Is it the   price 
policy? 
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SHRI A. P. CHATTERJEE: I am just 
saying that it is not because of population or 
because of certain countries on their frontiers, 
but because of their internal resources, their 
economy improved. It is really the socialist 
law that will really determine whether a 
country can improve economically or not.   
That is the position. 

I was submitting before you that after 1945, 
the Soviet Union was almost in ruins, so to 
say. After that big war, one crore of people 
died. But what do we ind thereafter? Between 
1945 and 1953, they not only restored the 
economic position that prevailed there in 
1943. They even went further up, two-fold, 
three-fold. That was the position. Why was it 
so? It was so because they never had the capi-
talists, monopoly capitalists, to please, their 
policies were not hitched to the wagon of 
capitalism or to the wagon of monopoly 
capitalism. But what is happening here? Look 
at our State of West Bengal. There is the Chief 
Minister. But I shoild not refer to the Chief 
Minister by designation, let me refer to the 
Congress Government as such. The Congress 
Governntent there, in West Bengal, says, so 
far as food is concerned, what can we do ? We 
are doing our utmost. But, Sir, you know that 
after the last disturbances in West Bengal 
between February and April, we had set up a 
non-official Enquiry Commission. That was 
presided ever by three ex-Judges of the High 
Courts of Allahabad, Rajasthan and Calcutta 
and they came to this finding that yes, there 
was rice shortage no doubt. But that shortage 
could be got round. Even with that rice 
shortage, we could keep the people away from 
starvation. But where was the rub? The rub 
was in distribution. And why was this rub in 
distribution? It was because—the three ex-
Judges of the three High Courts of India came 
to this finding—the jotedars and the blackmar-
keteers pnd the hoarders had cornered the 
foodstuffs in the State of West Bengal. Whv 
did not the Congress Government do anythine 
in the matter by taking out the hoarded 
foodtrrains from the clutches of these 
blackmarketeers and these traders in the blood 
of human beings ? It was because their 
representatives are on the Congress Benches 
in the West Bengal As'em-bly. That is also in 
the Report itself. Tlie Congress Government 
depends upon them for money, for the sinews 
of election funds 

and for their support in the rural areas. That is 
why they cannot touch their skin. That is the 
position also in the case of monopoly 
interests. You were present in this House 
when cement decontrol was being discussed 
and you have seen how the Congress 
Government by decontrolling cement had 
really played into the hands of monopolists—
why 'played into the hands*, I should not use 
the word 'played'. By actually decontrolling 
cement they gave an opportunity to the 
cement monopolists to earn more and more 
profits . 

THE VICE-CHAIRMAN (SHRI M. 
RUTHNASWAMY): You have exceeded 
your time. 

SHRI A. P. CHATTERJEE: They did 
it consciously because they are under their 
power, it is the class rule of the monopoly 
capitalists. 

THE VICE-CHAIRMAN (SHRI M. 
RUTHNASWAMY) : Your time is tip. 

SHRI A. P. CHATTERJEE: Two minutes 
more. I have taken only 15 nvnutes. There 
have been speakers who have taken half an 
hour and thirty-five minutes. It is only 15 
minutes now. 

THE VICE-CHAIRMAN (SHRI M. 
RUTHANASWAMY): You spent a lot of 
time on Russia. 

SHRI A. P. CHATTERJEE: I will finish 
within two minutes because it is your order. 

Therefore, these are fhe concluding 
observations which I make here. I see the 
anxiety of the Members on the Congress 
»Benches. I appreciate that anxiety and I give 
credit of honesty to those Members on the 
Congress Benches who have expressed their 
worry and anxiety about the rise in prices. 
They have expressed their anxiety about the 
economic chaos prevailing in the country. But 
I can tell the Congress friends, those friends 
on the Congress Benches: The way in which 
your Government is taking the country is not 
the way in which the crisis can be solved. If 
you want to have the crisis solved, have real 
socialism, not the socialistic pattern, that hoax 
which was made out at Bhubaneswar and  
which  was  hatched,   I 
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think, at Jndore or somewhere. I forget the 
name of the place. It was hatched, and then it 
was made out in Bhubaneswar. Then Mrs. 
Indira Gandhi the other day said, "If it is 
necessary I shall go away from the paths of 
my dear father if it is necessary in the interest 
of the country". She has already done that. 

SHRI A. D. MANI: She denied it. 

SHRI A. P. CHATTERJEE: Has she denied 
it? Anyway, it was in the press. In any event 
the point is this. That is not the way in which 
this economic crisis has to be solved. That is 
not the way in which prices have to be 
lowered. The only way in which the prices can 
be lowered down, the only way in which the 
economy ol this country can be improved is 
the way of socialism, socialism not of tlie 
Congress brand but socialism in which the 
capitalists will be expropriated. Until that day 
comes, the expropriation of the capitalists, the 
expropriation of the monopoly capitalists, 
well, our country will not improve. Oi course, 
that day is coming very soon in spite of the 
wishes of the Congress Government. 

SHRI CHITTA BASU : Mr. Vice-Chair-
man, Sir, I would limit my speech only on the 
specific subject that the motion has brought 
before us, that is, the price rise, I am not 
interested to speak on what is happening in 
Taiwan or in Israel or in the Soviet Union or 
in the U.S.A. We are concerned in this august 
House with a very dangerous question facing 
the entire country today,  namely the prices. 

Mr. Vice Chairman, Sir, you arc well aware 
that the prices of essential commodities in cur 
country have been constantly rising for some 
three years past and this abnoimal magnitude, 
this abnormality is still continuing^ there is no 
halt to this abnormality. 

Sir, so far as I have studied the small 
booklet distributed to us by the Government 
of India, entitled the "Economic Survey of 
India", herein regarding the price increase it is 
stated that during the three years ending 
March 1966 the price level rose by 36.5 per 
cent. The wholesale price of foodgrains rose 
by 42.1 per cent and the working class 
consumers' price index 

rose by 33.8 per cent. Sir, I have also other 
figures to show that the working cla^s 
consumers' price index for the CaicuiU centre, 
tor the Bombay centre and for the Nagpuj 
centre—well, 1 do not want to take much OL 
my time simply quoting these figures—have 
registered an abnormal increase, and this 
abrormality has no end. What I am constrained 
to say is—as my hon'ble friend who moved 
this resolution said—that the price rise has 
been abnormal. Well, I have got no point to 
argue wilb him about that. Sir, I am 
constrained to observe heie through you and 
communicate to the Ministry and the 
Government that this price rise as recorded in 
the Government's Economic Survey of India is 
not the trus reflection of the actual price 
prevailing in the market. Su far a* my 
experience goes, you will find, Sir, that the 
price Hnoted by the Government of India is not 
the actual price with which you are to buy 
essential commodities in the market. In West 
Bengal. Sir, you would kindly note thai rice 
sells at the rate of Rs. 2 per K.G. : it never 
sells in the open market at ra'es less than Rs. 
1.5C per K.G. 

Sir, if you had any chance of listening to the 
All India Radx price bulletin, you will be 
astonished to find that they are quoting certain 
prices which are absolutely imaginary or 
hypothetical. The A.I.R. bulletin says that 
opinion is available at the rate of 37 paisa on 
Delhi. But if you actually go to the market, 
you will find that onion sells as the rate of not 
less than 75 paisc per K.G. I do not like to 
increase the number of examples of this type 
as announced by the Government and the All 
India Radio, the mouth-piece of the 
Government. My point is this. The cost of 
living index, which has been circulated to us, 
does not actually correspond with the actual 
price prevailing in the market. Therefore, Sir, I 
would like to bring it to you kind notice that 
the working class of Maharashtra had to fight 
a very grim aad stubborn struggle against the 
Government in order to highlight these very 
points. The Calcutta organisation which 
prepares the cost of living index on the basis 
of the prices prevailing in the imaginary world 
does not give the actual prices. It gives 
fictitious, hypothetical and imaginary prices. 

Sir, I do not want to dwell much on this 
point,    But  these   are   prices  Which  «re 
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(Sh,i Chitta Bam] called abnormal though 
the actual price in the open market is much 
more higher than this. Now, Sir, when that is 
the position, what does the Government want 
to do ? They make pious declarations in season 
and out of season that she and her Government is 
engaged in the grim battle against price rise. 
But what I have found of the Government 
policies so far announced and the Government 
policies) so far accepted is this that what they 
have done is very meagre. The Government 
announced that they would appoint a 
Commissioner of Civil Supplies. They 
announced that they had appointed a Cabinet 
Sub-Committee. They announced that they 
wanted to amend the Essential Commodities 
Act in this behalf. What have they done? They 
have frequently made appeals to the business 
community not to raise the prices of essential 
commodities. And finally, they want to check 
the price rise by opening consumer 
cooperative stores. Sir, they say that they 
would go and analyse all these things point by 
point. But you find that nothing has resulted 
which may check the price rise. 

Sir, the post of the Commissioner of Civil 
Supplies has been created but nobody has been 
appointed against it. Even if he were 
appointed, what are his duties? What I have 
heard and learnt from the newspaper reports is 
that his duty would be simply to keep track 
over the price movement. He has only to get 
recorded price movements in the different 
parts of the country. Does this simple work of 
recording price movements bring down the 
price ? This is my question to my friends 
opposite. 

Then, what will the Cabinet Sub-Committee 
do? They will do the same thing as we have 
witnessed in the past. They will be  simply 
discussing and noting on 

the margins of the files needlessly, fruitlessly 
and laboriously. I do not know who are there 
of the Sub-Committee. But the work whicn 
this Sub-Committee is supposed to do is 
already being done in the Secretariat. 
Therefore, can this Sub-Committee bring down 
the prices? This Cabinet Sub-Committee is not 
going to yield any results for the people 
suffering outside. 

Sir, then there comes the question of 
regular, frequent appeals to the business 
community. Our Prime Minister and other 
Ministers continue making appeals to the 
business community that they should behave 
as good citizens of the country, that they 
should not charge more, that they should not 
make huge profit out of the miseries of the 
people and that they should hold the price-
line. 

The merchants say: 'Givo us more 
concessions, decontrol and do not do anything 
which makes us angry.' Therefore there is 
reciprocity. Sir, I want some more time. 

THE  VICE-CHAIRMAN     (SHRI    M. 
RUTHNASWAMY): But the time is not 
unlimited. You have only fifteen minutes and 
you have exhaused it already. Will you finish 
in five minutes? 

SHRI CHITTA BASU: It is very important. 
I have many more points to make. I will take   
at least another ten .minutes. 

THE VICE-CHAIRMAN (SHRI M. 
RUTHNASWAMY): The House will now 
adjourn to meet again on Monday at 11 
o'clock. 

The House then adjourned at one 
minute past five of the clock till 
eleven of the clock on Monday, the 
1st of August, 1966. 
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